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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH, NEW DELHI.
0.A. NO. 728/2023

Suomoto Case “Arsenic found in Ground Water in 25 States and Flouride in

27 States”

FURTHER REPORT ON BEHALF OF CENTRAL GROUND WATER AUTHORITY

l.

b

That Principle Bench of the Hon’ble National Green Tribunal, New Delhi
took Suo Moto cognizance on the news report titled “Arsenic found in
Ground Water in 25 states and Flouride in 27 states™ and issued notice to

Central Ground Water Authority.

That the Central Ground Water Authority filed a report dt.18.12.23 and

another report on 06.02.24 which this Hon’ble Tribunal considered.

. That on perusal of the report, Hon’ble Tribunal directed CGWA to file fresh

report in view of the observations of Hon’ble Tribunal and also disclosing
the action has been taken at the ground level by CGWA to remediate the

problem.

. That the Central Ground Water Authority directed concerned Principal

Secretary/Secretary of the States/UTs vide letter dated 08.03.2024 and
15.03.2024 copy of the same is annexed as Annexure-I ~  to  cnsure

supply of Arsenic / Fluoride free drinking water to its populace. The

States/UTs were asked to submit action taken report with respect to
habitations affected by arsenic / fluoride in ground water, habitations
covered under safe/alternate water supply (including the number under Jal

Jeevan Misssion), number of Arsenic/Fluoride free wells constructed,
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number of arsenic / fluoride removal plants installed, in-situ remediation
schemes (if any), awareness programs etc. Furthermore, it has also been
directed to provide information about number of health cases reported due to

the consumption of Arsenic / Fluoride affected ground water.

5. Status of ATR received from States/UTs and reply furnished to Hon’ble

Tribunal is summarized below:

SL | State/UT Action taken by States/UTs

L. Andhra Response to CGWA:
Pradesh In response to CGWA letter dated 08.03.2024, it has been
| informed by the State of Andhra Pradesh vide report (ATR

' annexed as Annexure-II) that the

e “Rural Water Supply & Sanitation Department, Govt. of
Andhra Pradesh is providing safe drinking water (Arsenic
and Fluoride coniamination free)to all the rural
habitations where Arsenic and Fluoride reported through
Single Village Schemes (SVS) and Multi Village Scheme
(MVS)”.

‘ o Al the drinking water sources of SVS and MVS schemes |

in these habitations are Deep tube wells in which the |

._ Arsenic concentration in ground water is less than the
permissible limit of 0.01 mg/l. and the fluoride
concentration is less than the permissible limits (<1.5
mg./L)".

o “Further stated that the RWS&S Department has tested
all the ground water sources in all the said habitations
and found that Arsenic levels in all the sources are within
the permissible limit™" and

e “The Department has notified the ground waler sources
in which the fluoride levels are more than the permissible |
limits, as “Not fit for drinking purpose” with red paint '
and created awareness among the local public to use the
water for other purposes and not for drinking .

Report submitted to Hon’ble Tribunal:
Same has also been stated in the report filed by the State of
Andhra Pradesh before on’ble Tribunal.
2, Assam Response to CGWA:
| |
In response to CGWA letter dated 08.03.2024, state of Assam
vide letter dated 27.03.2024 (ATR annexed as Annexure-I1I)
stated that,

o “there are 88, 468 nos. of rural habitations with a
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population of 33.19 million in rural areas, As on date, 53,
87. 634 (75.79 %) of the rural households are provided
with Functional Household Tap Connection (FHTC) for
provision of safe clean water @ SS Ipcd. The remaining
households are planned to be covered with FHTCs by
2024. In order to provide clean drinking water to rural
mass till date 12,353 nos. piped water supply schemes are
completed and 17215 are planned to be completed by
2024,

o “To know the background of arsenic contamination, it
may be mentioned that arsenic was first detected in Assam
in the year 2004: but the confirmed symptom of
arsenicosis has not yet been seen or established. Through
laboratory test existence of arsenic and fluoride beyond
permissible limit has been found in 4386 nos. of Arsenic
affected habitations of 21 districts and 306 nos of fluoride
affected habitations of 17 districts of Assam. On an
average 23.12 lakh people are at risk”.

e ‘detection, both short term and long term mitigation |

measures have been adopted to address the problem”.
In order to ensure potable drinking water in arsenic / fluoride
affected areas the following activities have been carried out/taken

up

a. As a short term mitigation measure 1126 nos. communily
water purification plant (nano-technology based) are
installed for mitigation of 1075 nos. affected habitations
where the responsibilities of operation and maintenance
of plants are vested with the community.

b. As a long term mitigation measure 391 nos. piped water |

supply schemes based on surface water are taken up for
making provision of FIITC for safe drinking water.

c. Works for 88 nos. community water purification plant |

(nano technology based) are taken up for short term
mitigation of 80 nos. arsenic affected habitations.
d. All habitations are already mitigated either by short term
or long term mitigation measures.
Report submitted to Hon’ble Tribunal :

Report of the Assam is not available in NGT Portal.

Bihar

Response to CGWA:

e In response to CGWA letter dated 08.03.2024, PIHED,
Bihar vide letter dated 02.04.2024 annexed as Annexure-
1V provided details of water supply schemes installed in
quality affected arca (Arsenic / Fluoride) with treatment
unit.

e As per report, Out of 4709 Arsenic affected wards, 4684

wards have been covered with Arsenic removal plants and




691

|

! remaining 235 wards will be completed by July 2024.

| e In case of Fluoride. Out of 3789 affected wards, 3780
| wards covered with Fluoride removal plants.

i Report submitted to Hon’ble Tribunal:

Same has also been recorded in reply filed before Hon’ble
Tribunal.

In addition to above, State of Bihar has further stated that “Public
Health Engineering Department (PHED), Government of Bihar is
mandated to provide safe drinking water to all rural households of
the State. For this purpose, PHED has executed various programs
and schemes to assure the access of clean drinking water to all
households. Earlier Hand pumps were installed at public places
and in cluster of rural houscholds to fetch safc water with
travelling a long distance. As part of the Water Quality
Component, PHED is implementing Water Quality Monitoring
and Surveillance actions to address the issues of water quality™. |

Chhattisgarh

Response to CGWA :
No response received.

Report submitted to Hon’ble Tribunal :
No report available in NGT Portal. Only a letter for nomination
of officer to deal with the matter is available in NGT portal. |

L |

Delhi

Response to CGWA:
No response received.

[Towever, CGWA vide letter dated 29.02.2024 which is annexed
Annexure-V shared the locations where Arsenic and Fluoride has
been reported beyond permissible limit. And also sought
information regarding source of supply of water in affected areas.
DIB alse directed to inform mitigation measures taken to ensure
supply of safe drinking water to the habitations. ATR from DIB
not reecived so far.

Report submitted to Hon’ble Tribunal:

In report filed before Hon’ble Tribunal, Delhi Jal Board stated
that “The Delhi Jal Board has taken precautions and has issued
direction to the maintenance divisions of DJB to either stop
supply from such nibewells or utilize the water for other purposes
except drinking purpose”. Further, DIB requested Hon’ble
‘Iribunal to grant some time for carrying out the testing/checking
of the contents of Arsenic in the samples collected from different
Tubewells existing in various areas of Delhi as they needs time of |
5 months for procurement of kits & allied units for testing.

Gujarat

Response to CGWA @ -
No response received.

Report submitted to Hon’ble Tribunal:
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' No report available in NGT Portal.

Haryana

from these sources have been stopped and drinking water

from other tubewells "

e

Response to CGWA :

In response to CGWA letter dated 08.03.2024, PHED, Haryana
vide letter dated 22.03.2024 (ATR annexed as Annexure-VI)
stated “that in the State of Haryana there is no issue of Arsenic
beyond permissible limit in the drinking water sources and there
is issue of Fluoride in 24 samples in PIIED sources, and supply

arrangement has been made from alternate source, ie. from
canal based water works in 20 villages & in balance 4 villages

Report submitted to Honble Tribunal:
Same has also been recorded in the report filed by the State of
[Taryana before Hon'ble Tribunal.

Himachal
Pradesh

Response to CGWA :
No response received.

Report submitted to Hon’ble Tribunal:

However, Ilimachal Pradesh Ground Water Authority, in its reply
filed before Hon’ble Tribunal, has confirmed that the Executive
Engincer, Jal Shakti Vibhag has conducted ground water
sampling through Paryavaran Laboratories and Consultants Pvt.
Limited, Mohali, a NABL accredited laboratory. All the tests
conducted for the ground water samples for Arsenic & Iluoride
are reported to be within acceptable limit.

| Jammu
Kashmir

&

Response to CGWA :
No response received.

Report submitted to Hon’ble Tribunal :
No report available in NGT Portal.

10.

Jharkhand

1{espunse to CGWA :
No response received.

Report submitted to Hon’ble Tribunal :
No report available in NGT Portal.

11.

Karnataka

Rcspohsc to CGWA :
No response received.

Report submitted to Hon’ble Tribunal :
No report available in NGT Portal.

Kerala

Response to CGWA:

In response to CGWA letter dated 08.03.2024, State of Kerala
vide report dated 16.02.2024 (ATR anncxed as Annexure-VII)
stated that

Arsenic Contamination of Groundwater in Kerala:-

o “Central Ground Water Board was reported one isolated
case of Arsenic contamination in groundwater during the |
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2

“before on’ble Tribunal.

analysis conducted during 2016. Detailed analysis in the
location has proved no such contamination. Hence no
location in the State is having Arsenic content higher than
the BIS limit "

e “In Kerala, Fluoride contamination in groundwater is
mainly reported in certain pockets in Palakkad,
Alappuzha and Malappuram Districts. The fluoride
contamination is solely geogenic in nature .

Remedial Measures being Implemented by the State
Groundwater Department

o “The fluoride contamination can be reduced by
enhancing the recharge of groundwater in the affected
areas. The State  Groundwater — Department is
implementing artificial recharge measures all over the
State utilizing the State Budgel. Apart from this, Jal Shakti
Abhivan — Catch the rain Programme proposed by
Ministry of Jal Shakti, Government of India by utilizing
State and Central funds for implementing different water |
conservation activities. The State is giving priority (o
areas where the ground water quantity and quality is
deteriorating as per the Groundwater Resource
Estimation Reports prepared jointly by CGWB and State
Groundwater Department ",

e “In order to reduce the consumption of fluoride
contaminated groundwater, the Department is generating
awareness classes among the public to opt surface water
for drinking purpose and adopt suitable groundwater
management interventions in those areas .

o “More spatial analysis studies shall be carried out to
understand the spatial concentration of the fluoride
contamination in the affected areas. Based on this the
possibility of dilution techniques with surface water can
be adopted .

Report submitted to Hon’ble Tribunal:
Same has also recorded in the report filed by State of Kerla

Madhya
Pradesh

Response to CGWA:
No response received.

Report submitted to Hon’ble Tribunal:
State of MP in its reply filed before Hon’ble Tribunal, stated that
o “ar preseni there is neither excessive Fluoride nor
excessive Arsenic has been observed in groundwater
levels within the State of Madhya Pradesh”.
e Further. submitted that the “Government of Madhya
 Pradesh _is _conducting regular _spot inspections on |




694 v

random groundwater sources within the State of Madhya
Pradesh to ensure ihat the quality of groundwater is
within the permissible limit and the same is not hazardous
to the residents of Madhya Pradesh”.

' 14. | Manipur Response to CGWA:
In response to CGWA letter dated 15.03.2024, Manipur vide
letter dated 18.03.2024 (ATR annexed as Annexure-VIII) stated
that

o “the main source of water supply scheme in the surface
water. Extraction of groundwater to supplement the
surface water of water supply scheme is very minimal "

e They also informed that “arsenic contents reported by
CGWB in the year 2004-03. Wells have been abandoned.
Further there is no report of habitation affected with
Arsenic / Fluoride. Further informed that they are
planning 10 take up projects for water supply scheme
through boring wells and assured that for such areas all
necessary water testing will be done in the state
laboratories and necessary action will be taken”.

e It has also been confirmed that no report of health cases
reported due to consumption of Arsenic / Fluoride '
groundwater.

| Report submitted to Hon’ble NGT
!‘ Same has also been recorded in tht, report filed by the state of |
! Manipur before Hon’ble Tribunal. B N
15. | Maharashtra | Response to CGWA :
No response received.
Report submitted to Hon’ble Tribunal :
No report available in NGT Portal.
16. Meghalaya | Response to CGWA:
In response to the CGWA Ictter dated 08.03.2024, Mecghalaya
vide letter dated 15.03.2024 (ATR annexed as Annexure —IX)
informed that “there was no occurrence of Arsenic in the state of
\ Meghalaya. Ilowever, in case of areas affected by fluoride,
! supply of drinking water by PHED, Meghalaya has not heen
| sourced from groundwater ",
Report submitted to Hon’ble NGT:
No report available in NGT Portal. N
17. | Nagaland Response to CGWA :
No response received.
Report submitted to Hon’ble Tribunal :
No report available in NGT Portal.
18. Odisha Response to CGWA :
No response received. -




Repert submitted to Hon’bi¢ Tribunal :
No report available in NGT Portal.

Response to CGWA:
No response received.

Report submitted to Hon’ble Tribunal:
In the report filed before Hon’ble Tribunal the Punjab stated that

e ‘“ground water moniforing carried out by pollution
control board across 07 districts of the state of Punjab
has not revealed presence of Arsenic. Monitoring of
remaining 10 districts will be carried out as per frequency
of National Water Monitoring Programme .

o “Ground water monitoring carried out in 10 districts,
fluoride in 02 districts i.e. Bathinda and Muktsar Saheb
Jfound beyond permissible limit i.e. 1.5 mg/l and same is
due to geogenic reason. Monitoring of remaining (9
districts will be carried out as per frequency of National
Water Monitoring Programme ",

Response to CGWA :

In response to the CGWA letter 08.03.2024, Puducherry vide

letter dated 15.03.2024 (Copy of ATR annexed as Annexure-X)

stated “that the water samples from ground water sources were

tested for heavy metals and trace elements from the year 2005

onward and found to be well within permissible limits. Further

stated that as per latest test reports dated 12.05.2020 of ground
water samples tested in NABL accredited laboratory. The value |
of total Arsenic are found to be BDL (helow detectable limit) |
0.001 mg/l and hence can be confirmed that there is no presence
of Arsenic in ground water of Puducherry”.

Report submitted to Hon’ble Tribunal:
No report available in NGT Portal.

Response to CGWA:

In response to CGWA letter 08.03.2024. Rajasthan informed that :
“Arsenic affected villages in the state are zero, and 112 villages
found Fluoride affected. Water supply in all of these 112 villages |
have been covered with CWPP. Over the period of time, as a
short term measure 3453 solar energy based De Fluoridation
unit in exclusive fluoride affected habitations and 4027 RO plants
have been installed in multi quality affected habitations. As of

now there is no habitation with Arsenic impurity and all fluoride
affected habitations are covered with the surface source all with
standalone CWPP". ATR annexed as Annexure-X1.

Report submitted to Hon’ble Tribunal:
No report available in NGT Portal. _

19. | Punjab

20. | Puducherry
21 Rajasthan

22. | Tamil Nadu ;

Response to CGWA: - - |
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No response received.

Report submitted to HHon’ble Tribunal:

e State of Tamil Nadu in reply filed before Hon’ble
Tribunal stated that “National Rural Drinking Water
Programme/Jal Jeevan Mission Programme, the water
quality samples were tested in the district water lesting
laboratories, Tamil Nadu Water and Drainage Board
from the year 2012 to 2024. From the results of the water
samples, it is confirmed that there is no arsenic presence
in all the tested water samples .

o “fluoride affected habitations are being supplemented by
Hogenakkal Water Supply and [Fluorosis mitigation

project with river Cauvery as source, where supply of

treated potable water to the tune of 30 Ipcd in rural areas
and 50 Ipcd in urban areas, is ensured since 2013 "

2
L

Telangana

Response to CGWA:

In response to CGWA letter, it has been informed that “rhe Govt.
of Telangana has taken up “Mission Bhagiratha” with an
objective to provide safe drinking water on sustainable basis (0
all the habitations with adequate quantity and quality of water

from the surface water resource (drawing raw water from

Reservoirs of Godawari and Krishna river basis) through FITTC
(Functional Household Tap Connections) duly integrating the
existing PWS /CPWS schemes. Through Mission Bhagiratha
safe drinking water is being supplied to the households duly
conforming to IS 10500-2012". ATR is annexed as Annexure-
XIL.

Report submitted to Hon’ble Tribunal :
No report available in NGT Portal.

Tripura

Response to CGWA:
No response received.

Report submitted to Hon’ble Tribunal :
State of Tripura confirmed that “7The State Government has taken

these matters very seriously. The Public Works Department |

(Drinking Water and Sanitation), Government of Tripura is

regularly lesting the samples collected from all the Disiricts of

the State prior to supply for drinking purpose through their NABL
Accredited Laboratories. Abstract of water quality of ground
water incorporating the concentration of Arsenic and Iluoride

for last five years (2019 to 2023) is enclosed herewith and

marked as Annexure-A. From this report, it is observed that the
concentrations of Arsenic and Fluoride in 915 samples tested in
last five years are below detectable limit ™.

Uttar
Pradesh

Response to CGWA:

In response 10 CGWA letter dated 15.03.2024, state of UP vide

S
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letter 22.03.2024 (ATR annexed as Annexure-XIII) informed
that “under the Jal Jeevan Mission programme, supply of pure
drinking water to the people of the state is being ensured through
surface or ground water. Till now, under this programme, supply
of pure tap water has been ensured to 2,13,97,071 (80.63%)
houses out of 2.65,37,027 houses in the state. It is targeted to
supply pure tap water to the remaining houses by the month of
December, 2024. At the time of construction of the drinking water
scheme, the drinking water obtained from it is ensured 1o be
tested by NABL certified laboratory. By 01.04.2023, information
about 116 villages of 46 development blocks of 16 districts of the
state afjected by arsenic/fluoride in ground water was entered on
IMIS by the Executive Engineer, Block Office, Uttar Pradesh Jal
Nigam (Rural). Thereafier, by the concerned block offices, Utiar
Pradesh Jal Nigam (Rural), all the villages of the 'said
development blocks are being covered with piped drinking water
scheme and pure drinking water is being supplied. At present
there is zero information on IMIS regarding supply of drinking
water contaminated with arsenic/fluoride in any part of the
state”. '

Report submitted to Hon’ble Tribunal :
No report available in NGT website. However, only a letter is
uploaded in the portal.

Uttarakhand

Response to CGWA:
No response received.

Report submitted to Hon’bie Tribunal:

State of Uttarakhand stated that “the remedial measures suggested
by CGWA to sort out Arsenic / Fluoride contamination in ground !
water arc being implemented. It has also been submitted that safc
drinking water is being supplicd to the habitants. ITandpumps
which have been found to be contaminated have been abandoned.
Local people have also been sensitized to use PWS facility not to
use those handpumps which have been found to be contaminated
in testing reports™.

27,

West
Bengal

Response to CGWA
No response received.

Report submitted to Hon’ble Tribunal :
No report available in NGT Portal.

28.

Daman and
Diu

Response to CGWA :
No responsc.

Report submitted to [lon’ble Tribunal :
No report available in NGT Portal.
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6. In addition to the above, it is most respectfully submitted that under the
National Aquifer Mapping Programme (NAQUIM) of CGWB, special
attention is being given to the aspect of ground water quality including

contamination by toxic substances such as Arsenic in groundwater.

7. That the shallow aquifers are having more arsenic contamination in
comparison to the deep aquifers. Therefore, deep wells were constructed to

tap deeper zone of arsenic free ground water. In the multi aquifer system, the

cement sealing technique was adopted to prevent the mixing of arsenic
contaminated water with arsenic free ground water. CGWA constructs wells
for Exploration of Ground Water. Successful contamination — free wells

handed over to the state Governments for gainful utilization.

8. Details of exploratory wells tapping arsenic safe aquifers have been

constructed under NAQUIM programme shown in the table below:

SI. | Name of State | No. of exploralorfm
| wells constructed
l. |Bihar | 40 .
P West Bengal | 188
3. Uttar Pradesh 294
! Total - 522

9. The innovative cement sealing technique of CGWA has been shared with the
state agencies to utilize to construct arsenic free wells.

10.That it may be added that the earlier report on Arsenic and Fluoride
occurrence in 25 and 27 States respectively, submitted before Hon’ble NGT
records incremental addition of districts, where concentration above

permissible limits in one or more sample is reported for the first time, even if
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no such instance is reported later in future. Percentage distribution of
samples above permissible limits and that of blocks where concentration
beyond permissible limit has been reported are provided in following tables.
This statistics is based on latest available data of sampling carried out by
Regional offices of CGWB. Occurrence of Arsenic in 25 States/ UTs
shown in Table 1.1 & Occurrence of Fluoride in 27 States/ UTs in Table
1:2:

Table 1.1 : Occurrence of Arsenic in 25 States/ UTssampling carricd out by Regional offices of CGWB.

sS. | State Total | Samples | % Samples Total | Blocks with | % Blocks

No. Samples| above above Blocks | one or more |with arsenic
Permi- permi- sample above above
ssible ssible limit permissible permi-

; Limit* limit ssible limit
1 |Andhra Pradesh 588 23 4% 667 34 5%
2 |Assam 440 21 5% 245 14 6%
3 |Bihar 607 66 11%| 535 67| 13%|

4 |[Chhattisgarh 917 16 2%| 146 — 7 5%
5 |Daman & Diu 6 0 0% 2 o 0%|

| 6 [NCT of Delhi 95| 3 3% 34 & = A%
7 |Gujarat 59 1 <1%| 252 <A%|  <1%
8 |Telangana 345 2 <1% 612 2| <1%
9 |Uttar Pradesh 1392 95 7% 836 70 8%

10 HP 140 1 <1% 10 1 10%

1 [J&K 215 2 <1% 200 2 10%|
12 |Karnataka 18] 3% 234 3 <1%
4
13 |Haryana 465 6 <1% 143 5 3%
14 [Punjab 346 4 <1% 154 11 %]
15 |Jharkhand 397 2 <1% 263 2 <1%
16 |Kerala 347 0 0% 152 0 0%
17 |Madhya Pradesh 1033 0 0% 353 0 0%
18 |Manipur 21 0 0% 9 1 5%
19 |Odisha 1114 4 <1% 314 4 <1%

20 |Rajasthan 595 3 <1%| 302 3] 1%
21 | Tamil Nadu 1208 15 <1% 313 11 4%

22 |Tripura 71 0 0% 59 ) 0 0%

23 |Uttarakhand 200 10 5% 18 7 39%
24 |West Bengal 930 70 8%|  345| 41 12%
25 |Puducherry 7 1  14% sl 1] 13%

' Overall | 12187 348 3%| 6018] 287 5%

L L =
*Permissible Limit: 10 ppb (parts per billion) or 0.01 mg/I
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5 |Daman 22 1 5% 2 1 50%
6 |Gujarat 660 78 12% 252 54 21%
7 |Haryana 465 51 1% 143 39 27%
8 |Himachal Pradesh 140 7 5% 10 6 60%
9 |J&K 273 2 1% 20 2 10%
10 |Jharkhand 397 10 3% 263 10 4%
‘11 |Karnataka 345 81 18% 234 36 15%
12 [Kerala 347 5 1% 152 5 3%
13 |Madhya Pradesh 1143 15 1% 317 12 4%
14 |Maharashtra 1567 30 2% 353 20 6%
15 |Manipur 21 1 5% 9 1 11%
16 Meghalaya 36 0 0% 39 0 0%
|17 [Nagaland 7 0 0% 52 0 0%
18 NCT of Delhi 95 15 16% 34 10 29%
19 |Odisha 1283 30 2% 314 22 7%
20 |Punjab 338 4 1% 153 22 14%
‘21 [Rajasthan 809 211 26% 302 107 35%
22 |Tamil Nadu 1199 1E¥z 10% 313 80 26%
' 23 Telangana 892 166 19% 612 137 22%
24 |Tripura 71 0 0% 59 0 0%
25 |Uttar Pradesh 1386 78 6% 836 57 7%
26 |Uttarakhand 200 1 1% 18 1 6%
27 |West Bengal 712 5 1% 345 5 1%

*Permissible Limit: 1.5 mg/l

11.That the CGWA is giving directions to the respective State Governments
for taking effective measures for providing Aresnic and Flouride free
drinking water. In this regard CGWB is assisting the state governments for
building arsenic and fluoride free deep aquafiers and other assistance as

mandated by the law.

FOR MEMBER SECRETARY
CENTRAL GROUND WATER AUTHORITY

VINOD MAR DHAUNDIYAL
Administrator
Central Ground Water Authority
Govemnmment of India
Ministry of Jal Shakti
Department of Walter Resources, RD & GR
New Delhi
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File No: CGWA-22/3/2024-CGWA ~ /5 Date: (l ‘t MAP /D/4

To B

The Principal Secretary,
Department (PR & RD)

4th Block, 1st Floor, Room No: 216,
A.P Secretariat Office, Amaravathi
Andhra Pradesh

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt." ~ reg.

Sir

This has reference to the Original Appiication No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Horn’bie Tribunal vide order dated 20.12.2023, impleaded 27
States/LiTs as respondent and directed fo file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA fo file
fresh report within six weaks and also directed States/UTs, who have not filed, to file their

resporise within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
lo as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Nofification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water developmant and management in the whole of India and to issue necessary

regu'atory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace, Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ allernate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells construcied, number of arsenic/ fluoride removal plant instalfled, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ flucride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.

Yours faithfully

Encl: As above o E\ a,bb‘:”d

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:

1. The Chief Secretary, 1st Block,1st Floor, Interim, Government Complex, AP
Secretariat Office, Velagapudi, A P. - 522503

2. The Regional Director, SR, 3-8-291, GSI Post,, Bandlaguda; Hyderabad, Telangana -
500068, with the advice to follow up with State Ground Water Deptt. for obtaining

information

3. The Chief Engineer, Water Resources department, 4th Floor , Jalasoudha, Irrigation

Compound, Governor pet, Vijayawada - 520002
—
chehubest

(Dr S K Ambast)
Chairman, CGWA

™

|
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AT sEw ity g Central Ground Water Authority

18/11 F#@7R 138, AWAE T = / 18/11, Jamnagar House, Mansingh Road

7% Reeh-110011 N New Dethi — 110011

§- AW cgwa@®nic.in o Pa— E-mall: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA -1 Date:

To

The Principal Secretary,
Public Heaith & Engineering Department
PHED, Assam, Hengerabari, Guwahati 781036

Sub ~ News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found In
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concem of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number $.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0, 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fiuoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, /nter-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-sifu remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to

Hon'ble Tribunal.
The above information may be provided to this Authority positively by 20.03.2024.

Yours faithfully

Encl: As above QQM

{Dr S K Ambast)
Chairman, CGWA

Page10f2




Copy for information and necessary aZiQu:4 |+
1. The Chief Secretary, Assam State,
2. The Regional Director, CGWB, NER, Betkuchi, Opposite ISBT, NH-37, Guwahati,

Assam-781035, with the advice to foliow up with State Ground Water Deptt. for
obtaining information

-QW
(Dr § K Ambast)
Chairman, CGWA

Page2of 2
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i sEw it i By Central Ground Water Authority
1811 JIAMIR §15W, AFfdE ===/ 18/11, Jamnagar House, Mansingh Road
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§- AW gwa®@nic.in el E-mail: cgwa@nic.in
File No: CGWA-22/3/2024-CGWA ~ | 7 Date: 08 MAR 2074
To :
1 The Principal Secretary 2. The Principal Secretary,
Public Health Engineering Department, Urban Development and Housing
PHED Bhavan, Bailey Road, Department, Vikas Bhavan,
Patna - 800015 First Floor, Bailey Road,

Patna - 800015 Bihar

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon’ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enciosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Ceniral Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.O. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to Issue necessary
regulatory directions.

4. As drinking water supply is responsibility of the State Government. this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ afternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. it is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon’ble Tribunal,

The above information may be provided to this Authority positively by 15.03.2024.

Yours faithfully

i
Encl: As above %M

(Dr S K Ambast)
Chairman, CGWA

T T e ey e W v
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Copy for information and necessary action:
I The Chief Secretary, Govt. of Bihar, Main Secretariat, Patna - 800015.

2. The Regional Direclor, CGWB, MER, 6" & 7th Fioor, Lok Nayak Jai Prakash
Bhawan, Frazer Road, Dak Banglow, Patna- 800011, Bihar, with the advise to follow
up with State Ground Water Depft. for obtaining information

3. Chief Engineer Imrigation Creation Water Resources Department. Bihar. Email -

cewrdd@gmail.com

(Dr S K Ambast)
Chairman, CGWA

—
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HRA WFR - Govemment of India
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¥ sEw it e, W Central Ground Water Authority
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& AW cgwa@nicin lawrasss E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA - | 2 < Date: | ©

To

The Secretary

Public Health Engineering Department, Govt. of Chhattisgarh
Mahanadi Bhawan, Mantralaya, Atal Nagar, Nava raipur - 492101
Chhattisgarh

Sub — News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” — reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo mofo jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

- Furthermore, Hon'ble Tribunal vide order dated 15.02,2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arssnic- and fiuoride-
free wells constructed, number of arsenic/ flucride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 20.03.2024.

Yours faithfully

Encl: As above wﬂ R

(Dr S K Ambast)
Chairman, CGWA

Page 1 of 2
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Copy for information and necessary action:
1. The Chief Secretary, Chhattisgarh State

2. The Regional Director, CGWB, North Central Chhattisgarh, 2nd Floor, LK Corporate
and Logistic Park, NH-30, Dumartarai, Ra ipur,Chhattisgarh-492015 with the advise to

follow up with State Ground Water Deptt. for obtaining information

(Dr S K Ambast)
Chairman, CGWA

2|

Page 2 of 2
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- AW cgwa@ric.in E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA ~ 17} Date: 0§ MAR 20724
To ‘

The Addl. Chief Secretary (UD),
Sth Floor, C-Wing, Delhi Secretariat,
L.P. Estate, Delhi-110002

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 26 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titied “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023. impleaded 27
States/UTs as respondent and directed t¢ file response within one month from the date of
receipi of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks. '

3. Central Government constituted Centrai Ground Water Authorily (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.O. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(F) datéd 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water developmient and management in the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply is responsibility of the State Government, .this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fiuoride in groundwater, habitations already covered under safe/ altemate water
supply (Including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-sit remediation
schemes. (if any), awareness programmes etc. The information about number of health
caces reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. it 1s further directed to file State’s reply tc Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to_this ‘Authority and that to
Hon'ble Tribunal. N

The above irformation may be provided to this Authority positively by 15.03.2024.

Yours faithfully

Encl: As above ) =
(Dr :g K Ambast)

Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, Delhi Secretariat, iP Estate. New Delhi - 110002

2. The Officer — in Charge, CGWB, State Unit Office, R.K. Puram, New Delhi-SR, with
the advice to follow up with State Ground Water Deptt. for obtaining information

(Dr é E Ambast)

Chairman, CGW4

3. The CEQ, Delhi Jal Board, Jhandewalan, Karcl Bag, New Delhi.
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18/11 Sw=aT g3w, Ay O - 18/11, Jamnagar House, Mansingh Road
g Reed-110071 e New Delhi — 110011
& AR cgwa@nic.in . --‘-.*:-;-\1‘3. E-mail: cgwa@nic.in

&) P-‘z ITL
File No: CGWA-22/3/2024-CGWA - (] 9 Date: ) § MAR 2ULE
To

The Principal Secretary, (Water Supply)
9th Floor, 7th Block, Sachivalaya,
Gandhinagar - 382010

Sub - News item appearing in Hindustan dated 30.11.2023 titfed “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg. :

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fiuoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing sericus concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious foxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024. directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks. :

3. Central Government constituted Central Ground Water Authority (hereinafter referred
10 as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and controi of
ground waler development and management in the whole of India and to issue necessary
regulatory directions. ’

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its popuiace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. it is further direciec to file State’s reply to Hon'ble Tribunal urgently, ensuring thal
thetre is no discrepancy between the information furnished to this Authority and that 1o
Hon'ble Tribunal. '

The above inforrration may be provided to this Authority positively by 15.03.2024.

Yours farhfully

Encl: As above ) ' W

(Dr 8 K Ambast)
Chairman, CGWA

—




Copy for infermation and necessary action:

1.
2

The Chief Secretary, 1st Block, 5th Floor, Sachivalaya, Gandhinagar Gujrat- 382010

The Regional Director, CGWB, WCR, Swami Narayan College; Building, Shah Alam
Toinaka, Ahemdabad, Gujrat - 380022 with the advice to follow up with State Ground

Water Deptt. for obtaining information
Cgpbhuabont ™

(Dr S K Ambast)
Chalrman, CGWA
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File No: CGWA-22/3/2024-CGWA ~ | 0% Date:
To
The Addl. Chief Secretary to Govt. Haryana
Public Health Engineering Deptt., Haryana
Civil Secretariat, Sector -1, Chandigarh

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” —reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fiuoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their

response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number $.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
ragulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-afla, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5 It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to

Hon'pie Tribunal.
The above information may be provided to this Authority positively by 15.03.2024.

Yours faithfully

P aud
Encl: As above W

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, Government of Haryana, 4th Floor, Haryana Civll Secretariat.
Sector-1, Chandigarh.

2, The Regional Director, CGWB, NWR, Bhujal Bhawan, Sector-27A, Chandigarh, with
the advise to foliow up with State Ground Water Deptt. for obtaining information

3 The Chief Executive Officer, Haryana Water Resources Authority, Rear Building, 3rd
Floor, HSVP, Sector-6, Panchkula, Haryana 134102, Email:ceo-hwra@hry.gov.in

(Dr S K Ambast)
Chairman, CGWA
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File No: CGWA-22/3/2024-CGWA ~ | <= Date: | =-

To

The Principal Secretary

Jal Shakti Vibhag, Himachal Pradesh

Armsdale Building,Government Secretariat, Shimla - 171002,
Himachal Pradesh

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: GovL” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo mofo jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon’ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management In the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to

Hon'ble Tribunal.
The above information may be provided to this Authority positively by 20.03.2024.

Yours faithfully

Encl: As above % M"A

(Dr S K Ambast)
Chairman, CGWA

- o — T e e ——————
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Copy for information and necessary action:
1. The Chief Secretary, Himachal Pradesh State

2. The Regional Director, CGWB, NHR, Dove Cottage, Ram Nagar, near Post Office,
Dharmshala, Kangra, Himachal Pardesh-176215 with the advise to follow up with
State Ground Water Deptt. for obtaining information.

3. The Chairman, Jal Shakti Department, Jal Shakti Bhawan , Shimia.PiN - 171 005.

(Dr S K Ambast)
Chairman, CGWA

Page 2 of 2
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File No: CGWA-22/3/2024-CGWA - /©/ Date: -_
0 8 MAR 2024
To

The Additional Chief Secretary,

Jal Shakti Depariment,

Civil Secretariat, Jammu,

UT of J&K - 180001

Sub ~ News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No, 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3 Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.Q. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes efc. The information about number of health
cases repoited due to consumption of arsenic/ fluoride groundwater may also be provided.

8. It is further directed to file State's reply to Hon’ble Tribunal urgently, ensuring that
there is nc discrepancy between the information furnished to this Authority and that to

Hon’ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.
Yours faithfully

Encl: As above o
cizhubert

(Or S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
The Chief Secretary, R. No. 2/7, 2nd, Floor Main Building, Civil Secretariat, Jammu-

180001

1.

2. The Regional Director, NWH, 298/299, Shastri Nagar, JAMMU, JAMMU AND
KASHMIR-180004, with the advise to follow up with State Ground Water Depft. for

obtaining information
3. Member Secretary Ashok Nagar, Satwari, Jammu - 180004 mail: jkwrra@gmail.com

chubet
(Dr S K Ambast)
Chairman, CGWA
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Government of India

ATTA FER
W fda #aed Ministry of Jal Shakti
o d@Ru HE B A wewon Rem Department of Water Resources, RD & GR
& Hew WiusoT Central Ground Water Authority
18/11 M+ E3H, AilE 43 18/11, Jamnagar House, Mansingh Road
& feeeir 110011 New Delhi - 110011
§ AW cgwa@nic.n E-mail: cgwa@nic.in
| 12
File No: CGWA-22/3/2024-CGWA - “1¢ Date:
To 0 8 MAR 2024

The Principal Secretary,

Department of Drinking Water & Sanitation
Nepal House, Doranda Ranchi,

Jharkhand -834002

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” — reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon’bie Tribunal by exercising suo mofo jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the Issue of presence of toxic
elements Arsenic and Fluoride in groundwaler, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. rurthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also direcled States/UTs, who have not filed, to file their
response within six weeks.

3 Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water deveiopment and management in the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply is responsibility of the State Governmenl, this authcrity
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
arinking supply to its populace. Action(s) taken by the State in this regard may urgentty be
communicated to this Authority, which should, infer-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alteinate water
supply (inciuding the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes eic. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that ©
Hon'’ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.
Yours faithfully

Encl: As above ! g

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, 1st Floor, Project Building, Dhurwa, Ranchi- 834004.

2. The Regional Director, CGWB, ER, Bhujalika CP Block-6; Sector-V, Bidhan Nagar;
Kolkata, with the advise to follow up with State Ground Water Deptt. for obtaining

information
3. Additional Chief Secretary, Water Resources Department, Nepal House, Doranda,

Ranchi 834002

(Dr 8 K Ambast)
Chairman, CGWA

"__,.)
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Government of India
Ministry of Jal Shakti
Department of Water Resources, RD & GR

HIE TE
Fd Widd HIEd .
FA AR A AR 3T o Freur fAemE

iR s Wit Central Ground Water Authority

18/11 FFEIN §138, AETaE U2 18/11, Jamnagar House, Mansingh Road

7% fewi-110011 New Delhi — 110011

§ | cgwa@nic.in : =S E-mail: cgwa@nic.in

File No. CGWA-22/3/2024-CGWA - [© 3 pae: (8 MAR &V

To

1. The Chairman, BWSSB 2. The Additional Chief Secretary

1st Floor, Cauvery Bhavan, Rural Development and Panchayat Raj
Kempegowda Road, 3rd Gate, 3rd Floor,MS Building
Bengaluru-560008 Bangalore-560001

Sub — News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2, Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed StatesiUTs who have not filed, to file their
response within six weeks, '

3. Central Government constituted Central Ground Water Authority (hereinafler referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(c),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
200C and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary

regulatory directions.

4, As drinking water supply Is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic’/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant instatled, in-situ remediation
schemes (if any), awareness programmes etc. The information -about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. it is further directed to file State's reply to Hon’ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.
Yours faithfully

. —
Encl: As above ( [g W

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, Government of Karanataka, Room No. 320, 3rd Floor, Vidhana
Soudha, Bengaluru-560001.
2. The Regional Director, CGWB,SWR, 7th Cross, 27th Main, HSR layout, Sector-1;
Bengluru urbana, Karnataka - 560102, with the advice to follow up with State Ground
Water Deptt. for obtaining information

3, The Director, Groundwater Directorate, 2™ Floor, K.S.F.C. Bhawan, # /1,
Thimmaiah Road, Bengaluru - 560052

(Dr S K Ambast)
Chairman, CGWA
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HAH §HR Government of Indla

o e Hamw Ministry of Jal Shakt

9 gaaad e R o s S Department of Water Resources, RD & GR
i were witrsTor Central Ground Water Authority

1811 IR @3H, AATEE 0F 18/11, Jamnagar House, Mansingh Read
7% feel-110011 New Defhi = 110011

§ | cgwe@nlcin E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA - /0 € Date: -

s o 08 MAR 2024

The Principal Secretary
Govt Secretariat, Kerala Water Authority
Thiruvanathapuram, Kerala

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater In 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride In 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

- & Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. $.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fiuoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to

Hon'ble Tribunal.
The above information may be provided to this Authority positively by 15.03.2024.

Yours faithiully

Encl: As above ;ﬂ;‘@‘(\ M o

{Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, RoomNo0.202, North Sandwich Block, Secretalrat

Tiruwanathapuram

2. The Regiona! Director, CGWB, Kerala Region, Kedaram;,
Kesavadasapuram, THIRUVANANTHAPURAM, Kerala - 695004, with the
advice to follow up with State Ground Water Deptt. for obtaining

information

3. The Chief Engineer, Kerala Water Authority, Jalabhavan, Vellayambalam

Thiruvananthapuram, Kerala, India 695033
bg,ca.i-l .

(Dr S K Ambast)
Chairman, CGWA



Government of India

Fw ufEm Aawy Ministry of Jal Shakti

I WU, fama W v woer v Department of Waler Resources, RD & GR
i Haw witwr Centra! Ground Water Authority

1811 STHFIR Fi36, AAAE T2 18/11, Jamnagar House, Mansingh Road
A% BEf-110011 New Dethi — 110011

§- AT cgwa@nicin E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA ~ 9 Date: @ MAR Zuct

To :

The Principal Secretary
Public health engineering department,
Vallabh bhawan, Bhopal

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg,

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the cate of
receipt of Notice (copy enclosed for ready reference).

-4 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3 Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and 5.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and conliol of
ground water development and management in the whole of India and to issue necessary

regulatory directions.

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgenrtly be
~ communicated to this Authority, which should, inter-afia, inciude habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free welis constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride gronndwater may also be provided.

5. IUis further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
lhere is no discrepancy between the information furnished to this Autherity and that to
Hon'ble Tribunal,

The above information may be provided to this Authority positively by 15.03,2024.

Yours faithiully

Encl: As above W

(Or S K Ambast)
Chaiman, CGWA

58
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Copy for information and necessary action:

%

&

The Chief Secretary, MP Mantralaya, Vallabh Bhavan, Bhopal - 462004

The Regional Director, CGWB, NCR, Block-1, 4th Floor, Paryawas Bhawan;, Area
Hills, Jail Road ; Bhopal, MP- 462011, with the advice to follow up with State Ground
Water Deptt. for obtaining information

(Dr 8 K Ambast)
Chairman, CGWA
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HRE WK 4 Govermnment of India

sw ufda HJney Sy, Ministry of Jal Shakti

I FuOA, T8 T i e skeor Ren & ¥ Department of Water Resources, RD & GR
¥ spw witrsor & (o 2 Central Ground Water Authority

18/11 FFER B3|, AWfdE U8 N 18/11, Jamnagar House, Mansingh Road
#% Re=-110011 Y e New Defhi - 110011

§- #W: cowa@nic.in et E-mall: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA - | 2 2 Date:

To

The Principal Secretary

Public Health & Engineering Department
Old Secretariat building, Imphal 795001,
Manipur

Sub - News item appearing In Hindustan dated 30.11.2023 titied “Arsenic found In
groundwater in 25 States, Fluoride In 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 26 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12,2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2, Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Centrai Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

8. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished tc this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 20.03.2024.

Yours faithfully

Encl: As above M o

(Dr S K Ambast)
Chairman, CGWA

Page 1 of 2
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Copy for information and necessary action:
1. The Chief Secretary, Manipur State

2. The Regional Director, CGWB, NER, Betkuchi, Opposite ISBT, NH-37, Guwahati,,
Assam-781035, with the advise to follow up with State Ground Water Deptt. for

obtaining information

(Dr S K Ambast)
Chairman, CGWA

23
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SR WS Govemnment of fndia
o ufFa FEre 4y Ministry of Jai Shakti
Io qEUA, A REww 3T s denr Bam & % Department of Water Resources, RD & GR
i £ Central Ground Water Authority S
1811 STFAIR §13%, AT U2 BN—— 18/11, Jamnagar House, Mansingh Road
7§ Reed-110011 = New Delhi — 110011
& AR cgwa@nicin ==y E-mail: cgwa@nic.in
File No: CGWA-22/3/2024-CGWA - \ \ 4 Date!: 1S -pz_2»n2<-
To

The Principal Secretary

Department of Water Supply and Sanitation,

7th Floor, New Ministry, Go.Te.Hospital Complex,
LT Marg, Mumbai-400001.

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt" ~ reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fiuoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concem of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermors, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.O. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of reguiation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
1 drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ altemnate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ flucride groundwater may also be provided.

5. It is further directed to file State's reply to Hon’ble Tribunal urgently, ensuring that
there is no discrepancy between the information fumnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 20,03.2024.
Yours faithfully

Encl: As above o

(Dr S K Ambast)
Chairman, CGWA

Page 1of 2
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Copy for information and necessary action:
1. The Chief Secretary, Mumbai State

2. The Regional Director, CGWR, Central Region, 419-A, N.S. Building;, Balliwala, Civil
Lines; Nagpur, Maharastra- 440001 with the advise to follow up with State Ground

Water Deptt. for obtaining information.

(Dr S K Ambast)
Chairman, CGWA

Page 2 of 2
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File No; CGWA-22/3/2024-CGWA 57 Date: ’6
L 08 MAR 2074

The Commissioner and Secretary,

Public Health & Engg. Deptt.

Additional Secretariat Bullding, Room No. 507,
Meghalaya, Shillong

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt."” - reg.

Sir

This has reference to the Original Application No. 728/2023 titied “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concermn of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon’ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their

response within six weeks.

- Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. $.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May. 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary

regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State In this regard may urgently be
communicated to this Authority, which should, infer-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. %t is further directed to file State's reply to Hon’ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 16.03.2024,
Yours faithfully

b

(Dr § K Ambast)
Chairman, CGWA

Encl: As above

e T - —— T e —————
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Copy for information and necessary action:

1. The Chief Secretary, Main Secretariat Building Rilang Building, Room No. 321
Meghalaya Secretariaf, Shillong — 793001

2. The Regional Director, CGWB, NER, Betkuchi, NH-37, Guwahati, KAMRUP METRO,
Assam- 781035 with the advice to follow up with State Ground Water Deptt. for

obtaining information

(Dr S K Ambast)
Chairman, CGWA

= i
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File No: CGWA-22/3/2024-CGWA - | 7 | Date: | S-©%- 2047

To

The Principal Secretary,

Public Health & Engineering Department
Nagaland Civil Secretariat, P454+58Q,
New Secretariat Rd, Nagaland 797004

Sub ~ News item appearing in Hindustan dated 30.11.2023 titied “Arsenic found In
groundwater in 25 States, Fluoride in 27 States: Govt." - reg.

Sir

This has reference to the Original Application No. 728/2023 titied “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon’ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concem of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
recsipt of Notice (copy enclosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply Is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ flucride removal plant installed, in-sifu remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

6. It is further directed to file State’s reply to Mon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon’ble Tribunal.

The above information may be provided to this Authority positively by 20.03.2024.
Yours faithfully

Encl: As above

(Dr S K Ambast)
Chairman, CGWA
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\
Copy for information and necessary action: q'} |
1. The Chief Secretary, Nagaland State.

2. The Regional Director, CGWB, NER, Betkuchi, Opposite ISBT, NH-37, Guwahati,
Assam-781035, with the advice to follow up with State Ground Water Deptt, for

obtaining information

(Dr S K Ambast)
Chairman, CGWA

Page 2of 2




Government of India
Ministry of Jal Shakti 4'2)
Depariment of Water Resources, RD & GR
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¥ s witser Central Ground Water Authority

18/11 AR BI3¥, AWTHE U8 18/11, Jamnagar House, Mansingh Road
ak Reel-110011 New Delhi — 110011

& AT cgwa@nicin E-mall: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA ~ | O Date: | T- 02 -2024

To

The Principal Secretary
Panchayati Raj & Drinking Water Department
Odisha Govt. ,Secretariat Building,Bhubaneswar, Pin- 751001,

Odisha

Sub - News item appearing In Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt"” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concem of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1897, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and controi of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (inciuding the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information fumished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 20.03.2024.
Yours faithfully

Encl: As above W o

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, Odisha State

2. The Regional Director, CGWB, SER, Khandagiri Square;, NH-5, Bhubaneshwar,
Khordha,Odisha-751030 with the advise to follow up with State Ground Water Deptt.

for obtaining information

(Dr S K Ambast)
Chairman, CGWA

A3
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= 7 3 7 Government of India

WRA FTHR
79 wfew HaTw s Ministry of Jal Shakti
7o d@auaAd B M wweer B ; % Department of Water Resources, RD & GR
& e witwo 5!’ (6 ‘i Central Ground Water Authority
18/11 FHA B159, AL U = 18/11, Jamnagar House, Mansingh Road
% R 110011 Oy New Delhi — 110011
§- A| cgwa@nic.in T em— E-mail: cgwa@nic.in
File No: CGWA-22/3/2024-CGWA - Date: 08 MrR 224
s 4"
1. The Principal Secretary, 2. The Principal Secretary
Punjab Civil Secretariat, PUNJAB WATER SUPPLY &
Sector-8, Chandigarh SEWERAGE BOARD, PLOT NO.1-B

SECTOR 27-A, Chandigarh-160019

Sub ~ News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27

K0

States/UTs as respondent and directed to file response within one month from the date of -

receipt of Notice (copy enclosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their

response within six weeks.

3, Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Foresl notification Number S.0. 38(E),
dated 14th January, 1997, followed by Nofification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary

regulatory directions.

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply fo its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon’ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.

Yours faithfully

Encl: As above W

(Dr S K Ambast)
Chairman, CGWA

,f"‘
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Copy for information and necessary action:
1. The Chief Secretary, Government of Punjab, Chandigarh — 160001

2. The Regional Director, CGWB, NWR, Bhujal Bhawan, Sector-27A, Chandigarh-
16001, with the advice to follow up with State Ground Water Deptt. for obtaining

information

3. The Chief Engineer, Punjab Water Regulation and Development Authority
department, S.C.O No. 149 - 152 (3rd Floor, 17C, Chandigarh, 160017

(Or S K Ambast) N\
Chairman, CGWA
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18/11 FRFIR F13H, AWHE U5 18/11, Jamnagar House, Mansingh Road
& fwh-110011 New Delhi — 110011

£ AW, cpwa@nic.in E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA - | O ) Date:

To D 8 M;‘ R ?[l?‘

The Commissioner,
Municipal Corporation,
Sector17, Chandigarh,
comm-mecc-chd @ nic.in

Sub — News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference 1o the Original Application No, 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3 Central Government constituted Central Ground Water Authority (hereinafter referred
10 as the Authority) vide Ministry of Environment & Forest notification Number $.0. 38(E),
dated 14th January, 1997, followed by Notification No. S$.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whale of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water

drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of heaith
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.

Yours faithfully

Governmentl of India 5

L |
£

Encl: As above W —

(Dr € K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Home Secretary, 2nd Floor, Chandigarh Secretariat, Sector 9, Chandigarh

2. The Regional Director, CGWB, NWR, Bhujal Bhawan, Sector-27A, Chandigarh, with
the advise to follow up with State Ground Water Deptt. for obtaining information

Cahubed ™

(Dr 8 K Ambast)
Chairman, CGWA
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Central Ground Water Authority
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18/11 STEATR §136, H=TAF U 18/11, Jamnagar House, Mansingh Road

% fee-1100m New Delhi — 110011

§- AF cgwa@nic.in E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA ~ [0 & pate: 0 B MAR 2024 %
To

The Secretary, PHED,

Gowt. of Rajasthan, Shashan Sachivalaya,
Main building, Ashok Marg,

C-Scheme, Jaipur

Sub - News item appearing in Hindustan dated 30.11,2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matier, registered
by Hon'ble Tribunal by exercising suo mofo jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon’ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also direcled States/UTs, who have not filed, to file their
response within six weeks.

- Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.Q. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4. As drinking water supply is responsibilty of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (inciuding the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-sifu remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. it is further directed to file State’s reply to Hon’ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to

Hon'ble Tribunal.
The above information may be provided to this Authority positively by 15.03.2024.

Yours faithfully

Encl: As above g&ﬂw il

{Dr 8 K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretory , Government of Rajasthan, Secretariat, Jaipur — 302005

2. The Regional Director, CGWB, WR, 6-A, Jhalana Doongri, Jaipur, Rajasthan -
302004, with the advice to follow up with State Ground Water Deptt. for obtaining
information

(Dr S K Ambast)
Chairman, CGWA
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File No: CGWA-22/3/2024-CGWA - “1 {
To
1 The Principal Secretary to Government,
MA &WS Department, Secretariat,
Chennai,600009

Government of India

Ministry of Jal Shakti

Depariment of Water Resources, RD & GR
Central Ground Water Authority

18/11, Jamnagar House, Mansingh Road
New Delhi - 110011

E-mail: cgwa@nic.in

oate: [} B MAR Yi0d:

2. Principal Secretary to Government,

Rural Development & Panchayat
Raj Department,

Fort. St.George,Chennai-600009

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater In 25 States, Fluoride in 27 States: Govt.” — reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon’ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and aiso directed States/UTs, who have not filed, to flle their
response within six weeks,

3. Ceniral Government constituted Central Ground Water Authority (hereinafter referred
fo as the Authority) vide Ministry of Environment & Forest notification Number S.O. 38(E}),
dated 14th January, 1997, followed by Notification No. S.0O. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-sifu remediation
schemes (if any), awareness programmes efc. The information about number of heaith
cases reported due to consumption of arsenici fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon’ble Tribunal 1irgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal. ' '

The above information may be provided to this Authority positively by 15.03.2024.

Yours faithtully

Encl: As above

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, Govt. of Tamil Nadu, Secretariat, Chennal-600009.

2. The Regional Director, SECR, E-Wing, G-Block, Rajaji Bhavan; CGO Complex
Besant Nagar, Chennai, Tamilnadu - 600090, with the advise to follow up with State
Ground Water Deptt. for obtaining information

3. The Chief Engineer, State Ground and Surface water, Resources data centre, PWD,
Tharamani, Chennai-600113 —

(Dr S K Ambast)
Chairman, CGWA

~o
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Government of India
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Wi sare arfreTor { [r L E Central Ground Water Authority 2
18/11 JTAFR E13W, AATHE U N / 18/11, Jamnagar House, Mansingh Road 9—
7% ’=-110011 Oy O New Delhi - 110011

¥ AW cgwa@nic.in o Crp P, E-mali: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA - | | T2 Date: | S —&72 024

To

The Principal Secretary

Panchayat Raj & Rural Development Department (Mission Bhagiratha)
First Floor, Room No.33 Dr. B.R. Ambedkar Secretariat, Hyderabad
Telangana

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concemn of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready referencs).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. it is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 20.03.2024.
Yours faithfully

Encl: As above W,«—-

(Dr S K Ambast)
Chairman, CGWA

Page 1 of 2
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Copy for information and necessary action:
1 The Chief Secretary, Telangana State

2. The Regional Director, CGWB, SR, 3-6-291, GS| Post, Bandlaguda, hyederabad,
Telangana- 500068, with the advise to follow up with State Ground Water Deptt. for

obtaining information.

(Dr S K Ambast)
Chairman, CGWA

Page 2 of 2
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File No: CGWA-22/3/2024-CGWA -1\ T Date: |S-073.-2629

To

The Secretary,

Public Work Department (Drinking Water and Sanitation),

Government of Tripura

New Secretariat Complex, Agartala, Tripura

Sub ~ News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 26 States, fluoride In 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concem of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Nofification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions,

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and flucride-
free wells constructed, number of arsenic/ fluoride remaval plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 20.03.2024.
Yours faithfully

Encl: As above ;W

(Dr S K Ambast)
Chairman, CGWA

Page 1 of 2
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Copy for information and necessary action:
1. The Chief Secretary, Tripura State.

2. The Regional Director, CGWB, NER, Betkuchi, Opposite ISBT, NH-37, Guwahati,
Assam-781035, with the advise to follow up with State Ground Water Deptt. for

obtaining information.

(Dr S K Ambast)
Chairman, CGWA

Page 2of 2
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& e wftrevor &l LoW Central Ground Water Authority
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- A7 cgwa@nic.in C{ErusT> E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA - 112, Date: | S-02-20 LA

To

The Principal Secretary

UP Jal Nigam (Urban) & UP Jal Nigam (Rural)

Plot B, KA Part K B Marg, Mohdpur Khatri Kalyanpur, Lucknow,
Uttar Pradesh 226022

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 26 States, Fluoride in 27 States: Govt.” — reg.
Sir
This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2. Furthermore, Hon’ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks,

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, foliowed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ altemate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-sifu remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to

Hon'ble Tribunal.
The above information may be provided to this Authority positively by 20.03.2024.

Yours faithfully

2
Z49 Government of India 6

Encl: As above W -

(Dr S K Ambast)
Chairman, CGWA

Page1of2
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Copy for information and necessary action:

1. The Chief Secretary, Uttar Pradesh State

2. The Regional Director, CGWB, NR, Bhujal Bhavan, Sector-B. Sitapur Road Yojna,
Lucknow,UP- 226021 with the advise to follow up with State Ground Water Depitt. for
obtaining information

3. The Director, State Ground Water Information System Center (Bhujal hawan), Village-
Hariharpur, Near Delhi Public School, Shaheed Path, Lucknow-226002, Email:
upgwd.in@gmail.com

(Dr S K Ambast)
Chairman, CGWA

Page 2 of 2
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T WK Government of India

syl Aarerg Ministry of Jal Shakii

S WU, AE B R s deer R Department of Water Resources, RD & GR
AT sprw oty Central Ground Water A

18111 SEwnR g3, ARy U3 18/11, Jamnagar House, Mansingh Road
7§ Re-110011 New Dethi - 110011

& AW cgwa@nic.in E-mall: cgwe@nic.in

File No: CGWA-22/3/2024-CGWA- | |4} Date: {1502 -2024-

To

The Principal Secretary

Uttarakhand Peyjal Sansadhan vikas ewam nirman nigam
11, Mohini Road Dehradun

Uttrakhand

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.
Sir
This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride In 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto Jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

- A Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks,

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of india and to issue necessary
regulatory directions.

4. As drinking water supply Is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fiuoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fiuoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-sitv remediation
schemes (if any), awareness programmes efc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. it is further directed to file State's reply to Hon'ble Tribunal urgentiy, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 20.03.2024.
Yours faithfully

Encl: As above %&M

(Dr S K Ambast)
Chairman, CGWA

15‘% 2
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Copy for information and necessary action:
1. The Chief Secretary, State of Uttrakhand.

2. The Regional Director, CGWB, Uttarakhand Region, 419

Balliwala, Near Urja Bhawan; Dehradhun, uttrakhand-
follow up with State Ground Water Deptt. for obtaining inf

Page20f2

£S5

-A, Kanwali Road;,
248001 with the advise to
ormation

S
(Or SK Ambast)
Chairman, CGWA
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Government of India
Ministry of Jal Shakfi
Department of Water Resources, RD & GR

ARE AR
I T "AAew

¥ sww Wit Central Ground Water Authority
1811 FHATT E3%, AWTRE OF 18/11, Jamnagar House, Mansingh Road f /
7% fEe-110011 New Delhi - 110011
& AW cgwa@nic.in E-mail: cgwa@nic.in
1 : CGWA-22/3/2024-CGWA - (01 Date:
R—_—" e ** 08 MAR 2024
To

The Principal Secretary,(PHED)
Janaswasthya Karigari Bhawan (NIJALAYA),
CN8, Street Number 18, CN Block, Sector V,
Bidhannagar, (W.B.) Pin - 700091

Sub - News item appearing In Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo mofo jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2 ,Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA fo file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
fo as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.O. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of india and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-alia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-sifu remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.
Yours faithfully

Encl: As above ; 'gA M

(Dr S K Ambast)
Chairman, CGWA

—




754 (3

Copy for information and necessary action:

1. The Chief Secretary, Nabanna (13th Fioor) 325, Sarat Challerjee Road, Shibpur,
Howrah-711102.

2. The Regional Director, ER, Bhujalika CP Block-6; Sector-V, Bidhan Nagar,
KOLKATA, with the advise to follow up with State Ground Water Deptt. for obtaining
infermation

3. Chief Engineer, 11A, Mirza Ghalib Street, New Marke!, Area, Dharmatala, Takaia
Kolkata, West Bengal, 70016. Email ID : dpwrdd@gmail.com

;;B;AM

(Dr S K Ambast)
Chairman, CGWA

("1
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S U A o, Ministry of Jal Shakti

o warge, e e R 7o s fawm & % Department of Water Resources, RD & GR

o yuw wiftrewor (G & Central Ground Water Authority

18/11 STHAVIT FT3W, ARTEE AT X : 18/11, Jamnagar House, Mansingh Road F
% feeh-110011 \?j{ New Delhi— 110011

§ AW cgwa@nic.in Lo E-mall: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA - 115 Date: { £-03 _ 0024

To

The Principal Secretary

Public Works Dept

DHN & DD, Vidyut Bhavan, Somnath-Kachigam Road, Kachigam, Daman 396 210
UT of DNH & DD

Sub — News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” ~ reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found In
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference). '

s | Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and 8.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whoie of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, infer-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes ec. The information about number of health cases
reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information fumished to this Authority and that to

Hon'ble Tribunal.
The above information may be provided to this Authority positively by 20.03.2024.

Yours faithfully

Encl: As above W =
(Dr S K Ambast)

Chairman, CGWA

Page1of2
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Copy for information and necessary action:
1. The Chief Secretary, UT of DNH & DD State

2. The Regional Director, CGWB, WCR, Swami Narayan College; Building, Shah Alam
Tolnaka, Ahemdabad, Gujrat- 380022 with the advise to follow up with State Ground
Water Deptt. for obtaining information.

(Dr S K Ambast)
Chairman, CGWA

Page 2 of 2
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& e 1 REny 3 dhn deser e K/ Department of Water Resources, RD & GR
¥ saw wilsor Tt ] Central Ground Water Authority

18/11 FTHAR §T36, AHRE U A /‘ 18/11, Jamnagar House, Mansingh Road

& ead-110011 R s New Delh; - 110011

£ AR cgwa@nic.in 1 E-mail: cowa@nic.in

File No: CGWA-22/3/2024-CGWA ~ O = Date: 9

- 3 08 MAR 2004

1. The Secretary o Government (Agriculture), 2. The Secretary to Government, Works,

Main Building, Chief Secretariat, PWD, Lal Bahadur Sasthri Street,
Puducherry-605001 Puducherry - 605001.

Sub — News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” — reg.

This has reference to the Original Application No, 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo mcto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon’ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2 Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, 1o file their
response within six weeks. '

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authority) vide Ministry of Environment & Forest notification Number $.0. 38(E),
dated 14th January, 1997, followed by Nofification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and contro! of
ground water development and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-alia, include habitations affecied by
arsenic/ fiuoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes efc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon’ble Tribunai.

The above information may be provided to this Authority positively by 15.03.2024.

Yours faithiully

. —
Enci. As above W

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, Goubert Avenue, Beach Rd, White Town, Puducherry, 605001

2. The Regional Director, SECR, E-Wing, G-Block, Rajaji Bhavan, CGO Complex
Besant Nagar, Chennai, Tamilnadu - 600090, with the advise to follow up with State
Ground Water Deptl. for obtaining information

3. The member Secretary, 3rd Cross Ext, Mariamman Nagar, Karamanikuppam,

Puducherry, 605004
W -

(Dr S K Ambast)
Chairman, CGWA




T WIHR 7%'59 Government of india
W ues #Avea ; ,i% Ministry of Jal Shakti

I AU FE) By AR T wverer e & \ Department of Water Resources, RD & GR
Wi e st 3 oA ’g. Central Ground Water Authority

18/11 SWeIR §159. AFTHE 103 =/ 18/11, Jamnagar House, Mansingh Road
& fRed-110011 2y o New Delhi - 110011

£ AT cgwa@nic.n Cmnm— E-mail: cgwa@nic.in

File No: CGWA-22/3/2024-CGWA -~ (](] Date: g MR (UL
To ;

1. The Chief Secretary 2. The Principal Chief Engineer
Government of Goa, Secretariat, Public Works Department,
Porvorim, Alto Porvorim, Govt. of Goa Head Office,

Penha de Franga, Goa — 403521 Altinho Panaji Goa- 403001

Sub - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 26 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt." on the subject matter, registered
by Hon'’ble Tribunal by exercising suo molo jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing serious concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon'ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

2! Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA to file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
10 as the Authority) vide Ministry of Environment & Forest nofification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water development and management in the whole of India and to issue necessary
requlatory directions.

4. As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply 10 its populace. Action(s) taken by the State in this regard may urgently be
communicated to this Authority, which should, inter-afia, include habitations affected by
arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free welis constructed, number of arsenic/ fluoride removal plant installed, in-situ remediation
schemes (if any), awareness programmes etc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may also be provided.

5. It is further directed to file State’s reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to

Hon'ble Tribunal.
The above information may be provided to this Authority positively by 15.03.2024.

Yours failhfully

9.

—
Enct As above w

(Dr S K Ambast)
Chairman, CGWA
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Copy for information and necessary action:
1. The Chief Secretary, Secretariat, Porvroim, Bardez, Goa~ 403521.

2. The Regional Director, CGWB, SWR, 7th Cross, 27th Main, HSR layout, Sector-1,
Bengluru Urbana, Karnataka - 560102, with the advice to follow up with State Ground

Water Deptt. for obtaining informaticn

3 The Chief Engineer, Sinchai Bhavan, near Police Station, Porvorim, Goa 4035‘7 | b —
(Dr S K Ambast)

Chairman, CGWA




Government of India ; q :

Ministry of Jal Shakii

Department of Water Resources, RD & GR
Central Ground Water Authority

18/11, Jamnagar House, Mansingh Road
New Deihi - 110011

E-mail: cgwa@nic.in

HRE ®H
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o qarw Wit

18/11 FTHTH EI3H, AHE U8

A% REA-110011

¥- AT cgwa@nic.in

File No: CGWA-22/3/2024-CGWA ~ [ O {§ pate: (B MAR 2024 N
To

The Principal Secretary
Lakshadweep Public Works Deptt,
Kavaratti, Lakshadweep, U.T.

Sub — News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States: Govt.” - reg.

Sir

This has reference to the Original Application No. 728/2023 titled “Arsenic found in
groundwater in 25 States, fluoride in 27 States: Govt.” on the subject matter, registered
by Hon'ble Tribunal by exercising suo moto jurisdiction under Section 14 and 15 of National
Green Tribunal Act, 2010, expressing sericus concern of the issue of presence of toxic
elements Arsenic and Fluoride in groundwater, contaminating it and causing serious toxic
effect to the human body. Hon’ble Tribunal vide order dated 20.12.2023, impleaded 27
States/UTs as respondent and directed to file response within one month from the date of
receipt of Notice (copy enclosed for ready reference).

- Furthermore, Hon'ble Tribunal vide order dated 15.02.2024 directed CGWA fo file
fresh report within six weeks and also directed States/UTs, who have not filed, to file their
response within six weeks.

3. Central Government constituted Central Ground Water Authority (hereinafter referred
to as the Authorlty) vide Ministry of Environment & Forest notification Number S.0. 38(E),
dated 14th January, 1997, followed by Notification No. S.0. 1124(E) dated 6th November,
2000 and S.0. 1121 (E) dated 13th May, 2010 for the purposes of regulation and control of
ground water developrment and management in the whole of India and to issue necessary
regulatory directions.

4, As drinking water supply is responsibility of the State Government, this authority
hereby directs the State/ UT under your jurisdiction to ensure Arsenic/ Fluoride free water
drinking supply to Iits populace. Action(s) taken by the State in this regard may urgently be
‘ communicated to this Authority, which should, inter-alia, include habitations affected by
a arsenic/ fluoride in groundwater, habitations already covered under safe/ alternate water
supply (including the number under Jal Jeewan Mission), number of arsenic- and fluoride-
free wells constructed, number of arsenic/ fluoride removal plant installed, jin-situ remediation
schemes (if any), awareness programmes efc. The information about number of health
cases reported due to consumption of arsenic/ fluoride groundwater may aiso be provided,

5 It is further directed to file State's reply to Hon'ble Tribunal urgently, ensuring that
there is no discrepancy between the information furnished to this Authority and that to
Hon'ble Tribunal.

The above information may be provided to this Authority positively by 15.03.2024.

Yours faithfully

Encl: As above W -

{Dr S K Ambast)
Chairman, CGWA

e e e e — L —— ~
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Copy for information and necessary action:
1. The Administrator, Lakshadweep, Kavaratti — 682555

2. The Regional Director, CGWB, Kerala Region, Kedaram;, Kesavadasapuram,
THIRUVANANTHAPURAM, Kerala - 695004, with the advice to follow up with State

Ground Water Deptt. for obtaining information
Cohubatd”

(Dr S K Ambast)
Chairman, CGWA
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Report on Arsenic and Fluoride contamination of @
Ground water Sources in Andhra Pradesh.
Sub: RWS&S Vijayawada- SLL, SWSM - National Green Tribunal -
Original application No. 728/2023, Dt: 30/11/2023 - Arsenic
found in Ground water in 25 states, Fluoride in 27 states -
Study on identification of Arsenic hotspots through the country by
CGWB along with National Institute of Hydrology under National
Aquifer Mapping and Management program (NAQUIM) - Detailed
report and interpretation of the test results in District having

Arsenic > 0.01 mg./L and Fluoride > 1.5 mg./L in ground water
sources in districts of Andhra Pradesh ~Submitted - Reg.

Ref: 1. Original application No. 728/2023, Dt: 30/11/2023 of National
Green Tribunal., New Delhi.

2. Report on behalf of Central Ground Water Authority on O.A. No.
728/2023, before Hon'ble National Green Tribunal Principal
bench, New Delhi.

3. T.O. Lr. No. SLL/ SWSM/ NRDWP -WQM&S/ NAQUIM/ CGWB/
117/ 2023-24, Dt: 12 /01/2024 to the Regional Director,
CGWB, Southern Region, Hyderabad.

4. F. No.1/PA/RD/GK/CGWB/SR/2023-24-133, Dt: 23/01/2024
from the Regional Director, CGWB, Southern Region, Hyderabad.

b S S S

It is to submit that, vide reference 1° cited, the National Green
Tribunal (NGT) has registered Original application by exercising suo
moto jurisdiction based on the Newspaper report published in Business
Standard under the heading “Arsenic found in ground water in 25 states
and Fluoride in 27 states.

In response, the Central Ground Water Authority (CGWA) has
submitted a report to NGT, vide reference 2™ cited, where in, presence of
Arsenic in various districts of 25 states and Fluoride in various districts of
27 states is admitted.
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In its report, the CGWA submitted to the NGT that,

77

A. The ground water sources in seven districts of Andhra
Pradesh (viz., Anantapur, East Godavari, Guntur, Krishna,

Kurnool, Nellore and Prakasam) have Arsenic levels greater
than 0.01 mg./L.

Arsenic is a naturally occurring trace element found in rocks, soils
and the water in contact with them. Arsenic has been recognized as toxic
element and is considered a human health hazard. The maximum
permissible limit of arsenic for drinking water purpose is 0.01mg/L at
present. The Permissible limit of Arsenic in Drinking Water was revised
from 0.05mg./L to 0.01 mg./L by Bureau of Indian Standards in the year
201 5.

Arsenic hot spots in India:

e The occurrence of Arsenic in ground water, in excess to the
permissible limit of 0.01 mg./L is being found in Ganges-
Brahmaputra alluvial plains in India, covering seven states
Viz., West Bengal, Jharkhand, Bihar, Uttar Pradesh in
flood plains of Gangariver, Assam, and Manipur in the
flood plain of Brahmaputrariver and Imphal rivers and
Rajnandgaon of Chhatisgarh.

e The occurrence of Arsenic in ground water is mainly in the
aquifers up to 100 m depth only and the deeper aquifers are
free form Arsenic contamination.

e In West Bengal and Uttar Pradesh Arsenic exists in the alluvial
formations whereas in the state of Chattisgarh, it exists in the

volcanic rocks.

Vide reference 4" cited, the Regional Director, Central Ground
Water Board, Southern region, Hyderabad has informed that, out of 588

ground water samples analyzed from the National Hydrograph network
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monitoring stations and exploratory wells of CGWB during the year 2019,
Arsenic was found more than the permissible limit (i.e., 0.01 mg./L) in
23 samples (3.87%) only in parts of erstwhile Anantapur, East
Godavari, Guntur, Krishna, Kurnool, Nellore, Prakasam Districts of Andhra

Pradesh. The details are as follows:

Dep
Type th | Arseni
S. - | Village/ of C Geolo | Basin/
No | Ristrict | Manda) Location of Well | (>0.01 gy Sub Basin
. Well |
, (m | mg/l)
. I. bgl) | o .
Anantha | Waddipall 11.0 Pennar .
L pur | Atmakur | ; DW 5 | 00182 1550 Igasin
Eaal I'I olavar | Komaragi |
2 | Godavar 'a'f_] i 9 0.0143 |Alluvi | Godava '
i | DW 13 um | ri Basin I
| East I Mamidik | Appanapa |
3 | Godavar e lle 0.0184 | Alluvi | Godavari
i DW 10 um Basin
Eas 7, ' Mungand | |
4 | Godavar | Gannava - g 0.0179 | Alluvi | Godavari
. i ram Pz 70 um Basin
| : East i Selkaved
5 | Godavar | chodavar hi 0.0129 | Khond |Godavari
| __|am DW it alite Basin
Cheruvu
& |Guntur | Bapatia Jamulapal U.0ens Alluvi | Krishna
i ) em DW 8 um Basin
Battiprol | Bhattiprol Alluvi | Krishna
7 _Guntur_ i R DW *19___0.0106 v Basin
? Cheruku | Punnapall Alluvi | Krishna
_8 _Guntur |palle e DW 10 i Lum | Basin
Karlapal | Motupale - | Alluvi | Krishna
9 | Guntur e i _ DW 11 0.034 um | Basin
10 | Clntur Machava | Murjampa 13.6 0.0228 Limest Krlsbhna
T T lram du |DW | 5 one Basin
Narsarao | Jonnalaga Krishna
| 11| Guntur | et dda pw | 8.3 | 29211 lgGc |Basin
Nizampa | Pallapatla Alluvi | Krishna
‘ 12 | GUntur Jtnam | -Dw pw | 11 | 997 1 ym | Basin
Pedanan g | Alluvi | Krishna
13 |Guntur | iagy | VAragamil i pyw | g0 | 90126 |y | Basin |
’ 14 | Guntur | Pidugura | Guttikond | DW 11 | 0.0175 | Limest | Krishna |
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All the above said ground water samples, in which Arsenic
was found at the border levels of permissible limit of 0.01mg/L
were collected from the National Hydrograph network monitoring
stations and exploratory wells/ dug wells (< 11 meters below
ground level) mainly in Alluvium soils and not from the drinking

water sources in the villages.

The Arsenic Concentration more than permissible limits in
the above mentioned 7 districts is sporadic in nature and observed
only in 23 water samples (3.87%). The reasons for high Arsenic
content in these ground water samples is not geogenic in nature
but can mainly be attributed to application of phosphate fertilizers
and pesticides and poor drainage conditions of soils. Here it is
worth mentioning that, in all the samples analyzed in the drinking
water sources in rural habitations of this state, the concentration
of Arsenic remains within 0.01 mg/L i.e., permissible limit of BIS,

which indicates that the situation is not alarming.

lla a || Jome [Basin |

|15 Guntur |Repalle |Repalle |p, | 4o | 00175 i‘:fn“V‘ g;‘ssii‘j”au
| 1 | e il gl T 0.0123 | gee g;i;:na

17 Gunar | TR Teion [ L3 g s | oy | K

il bt _?;fedi"ep _ﬁﬁﬁariqu pw | 10 | P2 'fjdrlnwi g;l;tlw]na

19 Krishna | Pedana Nadupur DW | 11 .(?.013 ﬂ\lrl:vi g;i;i:}na

20 | Kurnool |Adoni | Gulyam |\ | g 00388 .. g;_';i”a

il i g | B 5,35 | 00538 | o oiics | pasin B
_2“2_ E;'akasa Chirala Vadarevu DW | 11 0.0137 ﬁ‘:_:iwi 'eqéndlakam
23 .rPT:akasa l}‘<|uriched \SSIZ?:iah__ - ol 0.0104 . il.;ndlakeim
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Further, it is pertinent to mention that, the Rural Water Supply &
Sanitation Department, Govt. of Andhra Pradesh is providing safe drinking
water to all the above said rural habitations through Single village
schemes. All the drinking water sources of SVS and MVS schemes in
these habitations are Deep tube wells in which the Arsenic concentration

in ground water is less than the permissible limit of 0.01 mg/L.

The RWS&S Department has tested all the ground water sources in
all the said habitations and found that Arsenic levels in all the sources are
within the permissible limit. Test results of the Arsenic in all the drinking

water sources in the above said habitations are enclosed in Annexure A.

B. The ground water sources in Nineteen districts in Andhra
Pradesh (viz., 1. Alluri Seetharama Raju, 2. Anantapur, 3.
Annamayya, 4. Bapatla, 5. Chittoor, 6. Guntur, 7.Krishna,
8.Kurnool, 9.NTR District, 10.Palnadu, 11. Prakasham,
12.Srikakulam, 13. SPS Nellore, 14.Sri Balaju District, 15.Sri
Satyasai District, 16.Visakhapatnam, 17. Vizianagaram 18. West
Godavari, 19.YSR Kadapa) have Fluoride l|evels greater than 1.5
mg./L

Vide the reference 4" cited, the Regional Director, Central Ground
Water Board, Southern region, Hyderabad has informed that, out of 940
ground water samples analyzed from the National Hydrograph network
monitoring stations and exploratory wells of CGWB during the year 2022,
Fluoirde Arsenic was found more than the permissible limit (i.e., 1.50
mg./L) in 92 samples (9.7%) only in parts of 1. Alluri Seetharama
Raju, 2. Anantapur, 3. Annamayya, 4. Bapatla, 5. Chittoor, 6. Guntur, 7.
Krishna, 8. Kurnool, 9.NTR District, 10. Palnadu, 11. Prakasham, 12.
Srikakulam, 13. SPS Nellore, 14. Sri Balaju District, 15. Sri Satyasai
Districts of Andhra Pradesh.

The details are,

2D
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Typ Dt?,p F
. & o (>
SN pistrict Mandal SISt o | oan | 5B
. We mg/
w0
: o bgl)
1 Anakapalli Madugula Kothakota DW |8.1 |2.54
Ananthapura
2 mu Beluguppa Viruppalli PE |<0Q 58 B
| Ananthapura | Bukkaraya DW | 991 | 1.08
|3 mu | Samudram | Korrapadu S
Ananthapura
4 mu Gooty Gooty BW | 200 | &0
Ananthapura
5 mu Kalyandurg | Kalyandurg B | 184 | & |
Chinnamand 30.5
6 Annamayya em Chinnamandyam PE 5 2,07
Alluri
7 | Sitaramaraju | G Madugula | Rolugunta _ w12 4':?
CAlluri Gangavaram
|8 | Sitaramaraju | 2 Jaderu | BA | SR
Alluri
9 | Sitaramaraju | Hukumpeta | Vontlamamidi i _11 b _1:72
Alluri Rampachod
10 | Sitaramaraju |avaram | Folkspeta Sl Ll s
Alluri Rampachoda 1.73
11 Sitaramaraju | varam Sitapalli QW 142 | 3
12 | Bapatla Addanki Addanki PZ |70 |3 '
13 Bapatla Karamchedu | Daggupadu DW |10 22 |
14 | East Godavari | Gopalapuram  Chityala DW |20 |1.79
10.2
15 Eluru Lingapalem Dharmajigudem i 2 338
16 | Krishna Bapulapadu | Rangannagudem |EW |300 |2
17 Kurnool Adoni Doddanakere DW | 9.5 1.55
' Naganathanahall
18 | Kurnool Adoni i ok il
19 | Kurnool Halaharvi | Bapuram PZ |20.4 |4.89
20 | Kurnool Halaharvi Gulyan DW | 9 | 2.64
21 | Kurnool Holagunda Sullavai DW [16.9 [2.31
22  Kurnool Kowthalam | Bapuram | PZ |12.5 1.7
23 | Kurnool | Orvakal | Orvakallu DW |12 |1.56
24 | NTR | A.Konduru | A Konduru DW 10 2 |
25 | NTR Tiruvuru  Kakarla DW 112.3 |2
26 | NTR Vatsavai | Makkapeta DW 9.68 |2

™1
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Jagannathapura
27 | NTR Veerullapadu | m - _ B¢ |33 3
28 P Manyam Garugubilli Kokadavalasa |DW [ 9 2.88
' 1.63
29 Palnadu Durgi Durgi PZ |38 6
1.53
30 Palnadu  |Ipur | A, Muppalla _DW_ i 5
pwt (88 |29
31 Palnadu Krosuru Pisapadu ) 3
DW 13.6 | 1.80
32 | Palnadu | Machavaram | Murjampadu 2 |3
1 Thummalacheru
33 | Palnadu | Piduguralla | vu BW [11.5 |2.04
Rompicherla | &80,
34 Palnadu 2 Rompicherla BW | 8o 3
Rompicherla 1.91
35 | Palnadu | 2 Rompicherla i _ N g
' Rompicherla , 2.96
36 |Palnadu |2 Santagudipadu DW‘ 853_ 4
Gonuguntla 1.89
37 Palnadu Vinukonda Varipalem B | 1s 9
Yerragonda Pichala
38 | Palnadu palem Venkatapura P || AN0 |12
39 | Prakasam Ardhaveedu | Velagalapaya PZ 200 |2
40 | Prakasam Donakonda P Venkatapuram |PZ | 100 4.71
’ 31.7 |
41 | Prakasam Donakonda Rudrasamudram Pe 5 |__2'12
42 | Prakasam Giddalur Mundlapadu PZ [100 ‘ 2.26 |
- Thimmareddypal '
43 |Prakasam  |HMPadu |l |P% 100 /327
' Hanumanthu | _
il |PZ |100 (2.5
44 | Prakasam | padu Nandanavanam |
| Konakanimitl 5
45 | Prakasam | a Choutapalli il il e
46 | Prakasam | Kondepi Kondepi |PZ [100 |.3.76
47 | Prakasam _|Kurichedu | Vengaiahpalem |DW |8.21 |2.18
48 Prakasam Markapur Gajjalakonda PZ (100 11.7
49 | Prakasam | Marripudi Juvvigunta PZ |100 |4.98
: Umamaheswarap
50 | Prakasam | Mundlamuru | uram il sl s
51 |Prakasam | P C Palli Guntu Palle PZ |100 |2.68
' 52 | Prakasam Podili Katurivaripalem |PZ |100 | 3.49
Oneguruvaipale
53 Prakasam Podili m BW |423 288
' 54 | Prakasam Podili Uppalapadu PZ 16.45 2.13
' 55 | Prakasam Ponnaluru Malepadu PZ 100 |2

32.



56 | Prakasam Ponnaluru Venkupalem DW | 13.1 | 1.8
57 | Prakasam Racherla Ankireddypalle PZ 200 [1.8
Thummalacheru
58 | Prakasam Tarlupadu vu Pe }_1_'5_ 2_3
Tripurantaka
59 |Prakasam  |m | Dhupadu ol il o
Tripuranthak | Guttalaumadivr DW  10.3 | 2

60 Prakasam am m
| 61 | Prakasam Veligandla Kanigiri PZ |50 3
[. 62 | SPSR Nellore | Chejerla Nagulavellaturu | DW | 13.5 1.61
| 63 | Sri Sathya Sai | Amadagur Mohammadabad | EW | 200 |2.96

Bukkapatna
64 | Sri Sathya Sai | m Nayanivaripalli | "4 |200 |3.18
Chennekotha | Chenna :
65 Sri Sathya Sai | palle Kothapalli - Pz = , bl e
Cheruvukinda
66 | Sri Sathya Sai | Chilamatur | Palli i Recndl o
Kammavandlapal
67 | Sri Sathya Sai | Gorantla I B |40 48
68 | Sri Sathya Sai | Gorantla Kasireddy Palli |EW | 200 |2.32
14.6
69 | Sri Sathya Sai | Kadiri Aampur |PW 3 37
' 70 | Sri Sathya Sai | Kadiri Santamaguluru |PZ |70 |4 -
/71 | Sri Sathya Sai | Madakasira | Kothulagutta DW | 10.5 | 2.88 |
72 | Sri Sathya Sai | Madakasira Madakasira DW |22.2 |2.2
| ow (118 |5 |

73 | Sri Sathya Sai | Mudigubba | Malakavemula 3

74 | Sri Sathya Sai | Nallacheruvu Malreddy palli PZ |200 |2.7

Fis Sri Sathya Sai | Nallamada Kambalaparthi DW |12 2.6 |
76 | Sri Sathya Sai | NP Kunta Mekalacheruvu PZ |200 [2.9 |

Obuladevara i

77 | Sri Sathya Sai | cheruvu | Tangdikunta DW_ 10'8_ |

' Asvattarayana
; : Roppam,

78 | Sri Sathya Sai | Penukonda EW of Ag-I (1st PZ |30.9 |3.55

well)

79 Sri Sathya Sai | Somendepalli  Gudipalli PZ |200 |2.3
80 | Sri Sathya Sai | Talupula Talupula |EW 200 |1.82
' 81 | Sri Sathya Sai | Tanakal Korthikota EW (200 |1.7

82 | Srikakulam | Jalumuru ' Ponduru DW [8.2 |2.4
183 | Tirupati Pakala Valiveedu PZ 1100 |[1.,87
84 | Tirupati Vakadu | Aravapalem  |DW |8.83 |1.73

85 | Vizianagaram | Kothavalasa | Kothavalasa PZ |200 [1.8 |
86 | Vizianagaram | Therlam Kolivalasa DW |11.3 | 2.5

West '

87 | Godavari Bhimavaram ‘ Narsimhapuram il [ 18 .

|88 | Y.S.RKadapa |B.G Matam |Mallegudupadu |PZ [34 |2.56 |
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| Brahmamagari i

| | 2.

/89 | Y.S.R Kadapa | mattam Chowkpalii | PW | 127 | 2:23
Brahmamagari i

!90 Y.S.R Kadapa | mattam Mallepalle i 13'? Lol
Brahmamagari . 17.7 .

‘9_1__ | Y.S.R Kadapa | mattam | Vbmatham PW s | *°°

!_92__ | Y.S.R Kadapa | Duvvur  Kanagudur DW |10 1.53

The Rural Water Supply & Sanitation Department, Govt. of Andhra
Pradesh is providing safe drinking water (Fluoride contamination free) to
the all the above said rural habitations through Single village/ Multi village
schemes. All the drinking water sources of SVS and MVS schemes in
these habitations, the fluoride concentration in ground water is less than
the permissible limits (<1.5 mg./L). The Test results of the Fluoride in all
the drinking water sources in the above said habitations are enclosed in
Annexure B.

The Department has notified the ground water sources in which the
fluoride levels are more than the permissible limits, as “Not fit for
drinking purpose” with red paint and created awareness among the

local public to use the water for other purposes and not for drinking.

In addition to the above,

e Andhra Pradesh State is having 112 Water testing laboratories
functioning under the Rural Water Supply & Sanitation
Department and monitoring the quality (both chemical &
Bacteriological) of all the drinking water sources (including
schools and Anganwadi centers) in the villages. In all these
water testing laboratories, 13 water quality parameters (viz., 1.
pH, 2. Colour, 3. Total Dissclved solids, 4. Turbidity, 5. Total
alkalinity, 6. Total Hardness, 7. Fluoride, 8. Chloride, 9. Nitrate,
10. Iron, 11. Sulfate 12. Total coliform bacteria and 13. E.
coliform or thermo tolerant coliform bacteria) are being
periodically tested and reported in the Web portal of National Jal
Jeevan Mission, Department of Drinking Water & Sanitation,
Ministry of Jal Shakti, Govt. of India.
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In addition to these water testing laboratories, four specialized
water testing laboratories are functioning at Eluru & Palakollu of
erstwhile West  Godavari distict and Kakinada &
Rajamahendravaram of erstwhile East Godavari district with
advanced testing facilities for monitoring the toxic elements and
Pesticide residues in drinking water sources.

Out of 112 Water Testing laboratories, one state Level Water
Testing Laboratory and 12 district level water Testing
Laboratories are NABL (National Accreditation Board for Testing

& Calibration laboratories) Accredited.
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GOVERNMENT OF ASSAM
PUBLIC HEALTH ENGINEERING DEPARTMENT
BLOCK-B, SECOND FLOOR, JANATA BHAWAN, DISPUR, GUWAHATI-06

No. 468031 /22 Dated Dispur the 27/03/2024
From ; Shri Pranab Kr. Das,

Deputy Secretary to the Govt, of Assam
Public Health Engineering Department.

\/'}-‘1/ : The Chairman, Central Ground Water Authority, Ministry of Jal Shakti,
Department of Water Resources, RD&GR, Gol.

18/11, Jamnagar House, Mansing Road, New Delhi-1 10011.

Sub Report on cnsuring Arsenic/Fluoride free drinking water supply.
Ref CGWA-Q?K3/2024—CGWA-125 dtd 15/03/2024
Sir,

With reference to the subject cited above and in connection with the letter
under reference, I am directed to enclose herewith an action taken report by the Government
of Assam in Public Health Engineering Department to ensure Arsenic/Fluoride free drinking
warer supply to its populace, for your kind perusal and necessary action. A copy of the same
is also emailed at your designated email address.

Enclosure - As stared above,

Yours faithfu lly,

Signed by
Pranab Kumar Das
Date: 27-03-2024 16:22:38
Deputy Secretary to the Govt. of Assam,
Public Health Engineering Department
Memo No. 468031 /22-A Dated Dispur the 27/03/2024
Copy to-
L. P.S. to the Special Chief Secretary to the Govt, of Assam, for kind appraisal of the
Special Chief Secretary.
By order etc,,

c-Signed

Deputy Sceretary to the Govt, of Assam,

Public [Jealth Engincering Department

“This letter is digitally signed. Hence, it does not require physical signature.
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_ 2089896/2024/PHED GOVT OFF ASSAM r
OUFTCE OF THE CHIEF ENGINEER (P19, WATER, ASSAM, C%:IZ
HENGRABARIL, GUWATIATI-36
NOMIMA- 82 LB 2029 ). '8 0 DL pr 26003} vy
To. - /
\ I'he Sceretary to the Govt. of Assam, PHED

lanata Bhawan, Block = B, Dispur, Guwahati - 06
Sub:  Report on ensuring Arsenic / Fluoride free drinking water regarding

Ref  Your letter No. 468031 / |8 DT 18/03/2024

Sir

With reference to the subject cited above, | have the honour to furnish herewith the
reply regarding ensuring Arsenic / Fluoride free drinking water in the State of Assam keeping
relevancy with the directives communicated in the Hon’ble Green Tribunal for favour of your
kind review and disposal.

Enclo: As stated above

Yours faithfully.

Chief Engin”%;). W, cum

Addl. Mission Director (T), JJM, Assam
Hengrabari, Guwahati-36
MEMO NO.: JUMA- 82/ LAB/ 2024/ DT
Copy to
i) Secretary to the Govt. of Assam, PHED, cum Mission Director, JJM, Assam,
Hengrabari, Guwahati-36 for favour of kind information.
i) PA 1o the Addl. Chief Secretary to the Govt of Assam, PHED, Dispur, Guwahati
-06 for favour of kind appraisal of the Addl. Chief Secretary.

-_— SC\ =
Chief Engineer (PHE), W, cum
Addl. Mission Director (T), JIM, Assam
Hengrabari, Guwahati-36

1
Generated from eOffice by NILIM JYOT! GOGOI, PHED-ASO(NG), ASSISTANT SECTION OFFICER, PHED Department on 27/03/2024 04:35 PM
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2089896/2024/PHED 88

Report on Ensuring Arsenic / Fluoride free drinking Water

I the state o Assam, there are 88, 468 nos. o rural habitations with a population of
S50 million inorural arcas. Ax on date, 53 87, 634 (75.79 %) of the rural houscholds are
provided with Functional Household Tap Connection (FINTC) Tor provision of safe clean water

-

' 55 Iped. The remaining households are planned to be covered with FITTCs by 2024,

In order to provide elean drinking water to rural mass till date 12, 353 nos. piped water

supply schemes are completed and 17215 are planned to be completed by 2024,

T'o know the background of arsenic contamination, it may be mentioned that arsenic
was first detected in Assam in the year 2004; but the confirmed symptom of arsenécosis has
not vet been seen or established. Through laboratory test existence of arsenic and fluoride
bexond permissible limit has been found in 4586 nos. of Arsenic affected habitations of 21
districts and 306 nos of fluoride affected habitations of 17 districts of Assam. On an average

23.12 lakh people are at risk.

Since detection, both short term and long term mitigation measures have been adopted

10 address the problem.

In order 10 ensure potable drinking water in arsenic / fluoride affected areas the

following activities have been carried out/taken up-

4. As a short term mitigation measure 1126 nos. community water purification plant
(nano-technology based) are installed for mitigation of 1075 nos. affected habitations
where the responsibilities of operation and maintenance of plants are vested with the
community.

b. As a long term mitigation measure 391 nos. piped water supply schemes based on
surface water are taken up for making provision of FHTC for safe drinking water.

¢. Works for 88 nos. community water purification plant (nano technology based) are
taken up for short term mitigation of 80 nos. arsenic affected habitations.

d. All habitations are already mitigated either by short term or long term mitigation

measures,

2

Generated from eOffice by NILIM JYOTI GOGOI, PHED-ASO(NG), ASSISTANT SECTION OFFICER, PHED Department on 27/03/2024 04:35 PM
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. 2089896/2024/PHED 8%

Steps taben as divected by ovder of Hon'ble Green Eribunal regarding

avarlability of clean water for everyone

LoD noss commumity water puritication plant Qnamao-technology based) are mstalled
amd handed over to community,

20 Rain water harvesting structures are already implemented in schools having arsenic
contaminated sources and table top “SENCO™ filters are installed in schaoals

Yo Massive awareness programme are carried out in routine manner in cducational
nstitutions both for water quality and sanitations practices under WASH activities.

4. In rural areas of the state the possibility of occupational exposure from industrial
processes is rare.

5. Matter has been discussed with higher ups of Agriculture department to avoid the use
of arsenic & fluoride laden fertilizers in cultivation.

6. Monitoring is done in association with the health departmental in arsenic & Fluoride
prone areas and the information is shared by health departument.

7. Department have issued directive to all divisional offices of the Public Health
Engineering Department, Assam to install the deep tube well below a depth of 30 meters

1o ensure the encounter of a confining layer, thus minimizing the risk of arsenic

contamination,
8. Furthermore, the department conducts regular testing of all water sources to monitor
water quality effectively. Timely measures are implemented based on test results o

ensure the provision of safe drinking water to communities across Assam.

exX

Chief Engineer (PHE), Water, Assam
. Hengrabari, Guwahati-36

3
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Mail q O
cgwa@nic.in

To,
Member Secretary
Central Ground Water Authority,
18/11, Jamnagar House, Mansingh Road,
New Delhi - 110011
Sub: Details of water supply schemes installed in Quality affected area
(Arsenic/Fluoride) of Bihar with treatment unit.

Ref: Your letter no. CGWA-22I3/2024-CGWA-107 dated 08/03/2024.

Sit,
d water Treatment Plants

tails of schemes an
nformation and

Please find enclosed with the de
ic/Fluoride) of Bihar for your i

installed in Quality affected areas (Arsen

necessary action.
Regards,

b

(Ashok Kumar)
Engineer in Chief-cum Special Secretary

PHED, Bihar
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G-
Details of Arsenic affected Wards with Schemes
Name of Districts | No. of Blocks | No. of Panchayats S | No. of wards covered Total water suppl
1\81:). affected with affected with affected wit)I; ‘hﬁ' ?l Ar::.cmc with Arsenic removal | schetmles with Alr')s‘::ic
Arsenic Arsenic Arsenic affeoted wans plant removal plants
| | Begusarai | 6 17 557 536 230
2 | Bhagalpur 12 63 668 668 371
3 | Bhojpur [ 6 57 907 907 788 |
4 | Buxar | 4 24 ‘_ 487 487 269
5 | Darbhanga 3 4 l 30 26 28
6 | Samastipur 4 58 1 536 536 - 543
7 | Saran __ﬂ____l_Q_____L____gB____f:Lj_ 47 » 47 47
| 8 | Lakhisarai | 6 ____ 26 | 227 227 235
9 |Khagaria | 4 & .} % .. 465 469 )
10 E@LHEL___;___,LJH_H__Q__;Q_" na | a4 | 135
11| Pana et TNE W 178 178 57
2 |Vaishai | 2 | & — - (I | e N - | N
13 | Munger . 18 | 178 | 178 163
14 | Sitamarhi 3 e 3 8 4 | 4 4 o
“TOTAL 9 EED L4709 4684 N 3475
hemes with treatment Plant.

- A IS
Note: 1. Maximum ward of Arsenic affected area has been covered with water supply sc¢

2. Work is in progress in remaining 25 wards, w
potable water through hand pumps having

hich is expected to be completed by July 2024. Presently population of

these wards are getting arsenic free high depth bore w ell.
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Details of Fluoride affected Wards with Schemes

| Memearpiwics | Nt | Noof | LEC | Noohwariscered | ot th)
No. Fuoride affected with Pz‘:‘:’?‘l;:l%?tsaffcmd affected with Fluoride schemes with Fluoride
Fluoride uoride ~oasdla removal plant removal plants
1 | Aurangabad 6 596 90 90 02|
2 | Bhagalpur 4 29 248 248 273 )
3 | Banka 11 134 972 972 1348 |
4 | Nalanda 18 87 246 246 206
5 |Gaya 22 69 200 200 226
6 |Jamui 10 132 711 711 923
7 |Kaimur 1 66 202 202 232 i
8 | Munger 5 27 129 129 126
9 | Nawada 1 54 323 314 178
10 | Rohtas 18 90 340 340 276
11 | Seikhpura 6 54 328 328 392
TOTAL 122 768 3789 3780 4284

Note: As per need more than one

scheme has also been executed in the ward.
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To,
Member (Wate
Delhi Jal Board
Varunalaya Phase-II, Delhi Jal Board Office

Jhandewalan, K4rol Bagh, New Delhi-110005

" Supply)

Subject: Secking information regarding the
Arsenic and Fluoride contamination in grou

Sir,

Central Ground Water Board generates
through its netwol

and Fluoride has b
the Year 2022 is g

cen reported beyond
ven in Annexure,

In reference to thi

s e |
are being utilized, what are treatment methods
human consumpti

an.
These details may kindly be provided b

matter is highly appreciated.

U s, s, Beer

West Block-2, Wing-3, Sector-1 R.K. Puram, New Delhi-]
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Bt yfy o a1S /CENTRAL GROUN

—
M. &, G371, 7F el 110060, TRHIE: (011)-26175377. 26
10066. Ph. No. (011)-26175377.

_Bmavsse -7
73

ww
e

D WATER BOARD

/STATE UNIT OFFICE-DELH]

f@ymy pEPARTMENT OF WR, RD & GR
RNMENT OF INDIA, NEW DELHI

"OVERNMENT OF

te: 29.02.2024

29 FEp 2024

water supply in the areas affected by
nd water in the NCT of Delhi.

ground water quality data annually for the NCT of Delhj
k of quality monitoring stations. The details of location wherein the

the permissible limit in ground water of N

Arsenic
CT Delhi for

S, 11 is requested to kindly provide information whether water supply in the
sed on surface or ground watcr

Sources. And in casc ground water sources

being employed to ensure the water is safec for

y 04.03.2024. The information is required to formulate
a comprehensive response for NGT application no. 728/2023. Your prompt attention

to this

?j;hiﬁdﬂll)’““

Head of Office
CGWR, SUO, New Delhi

1753161 gﬂﬁ:— oiend-cewbi@nic.in
26175316. E mail- viend-eawbiinic in
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Annexure

n of Fluoride beyond permissible limit in the NCT of Delhi (as per Year 2022)

No. of
samples
analyzed

No. of ’ Name of Location ]
location J
affected

1 Majnu Ka Tila

4 Harcoli, Rohini sec-28, Khera Kalan, I-laidcrpur |'
B | Rohini Sec 11, Nizampur, Szinik Vihar, Rohini Sce-11. |

Sanjay Van ||

e

Jamali Kamali

Jhuljhuli, Dwarka Sec 23 DDA Park

. ~ . _-_-_-_-___-__-"__
9 Vikaspuri, Janakpuyri
Ly R e
Distribution bf Arsenic beyond permissible limit in the NCT of Delhi (as per Year 2022)
S. No Tﬁ?rict No. of No. of Name of Location ’
samples location |
analyzed | jffected
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R.K. Puram, New Dell

Nizamuddin Bridge-2

| Nangli Rajpura

S

N

‘ Jagatpur

116066, TT4TY: (011)-24
hi- 110066, Ph. No. (011)-

175377, 26175316

Eic oiend-cewbi@nic in
26175377, 261753)

6. E mail: oiend-cewbiinic in
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SrereaTIe st Ryesmor, sRwTOm SN
TEI N\
PUBLIC HEALTH ENGINEERING DEPARTMENT, HARYANA & ll:r?y 34 q < )

Bays No. 13-18, Sector-4, Panchkuls- 134112
Ph.0172-2561672, Website: https://phedharyana.gowin
SNK Toll Free No, 1800-180-5678

From
The Engineer-in-Chief,
Public Health Engineering Department,
Haryana, Bay No.13-18, Sector 4,
Panchkula.

To
The Chairman,
Government of India, Ministry of Jal Shakti,
Department of Water Resources, RD & GR,
Central Ground Water Authority,
18/11, Jamnagar House, Mansingh Road,
New Delhi-110011.

? E-mail: cgwa@nic.in
Memo. No. /689 WSSO/NGT-78,  Dated: 22[03f2’7

Subject: - News item appearing in Hindustan dated 30.11.2023 titled “Arsenic
found in groundwater in 25 States, Fluoride in 27 States:
Government” - reg.

Kindly refer to your letter No.CGWA-22/3/2024-CGWA-108 dated
08.03.2024 on the subject cited above.
2 In this connection, it is submitted that the reply by way of affidavit has

been filed before the Hon'ble Tribunal on 14t February 2024. The brief note and copy

of reply by way of affidavit are also enclosed herewith for information please.

V
pA

DA/As above. Executive Engineer (WSSO),
for Engineer-in-Chief, Haryana,
Public Health Engineering Department,
Panchkula. &1~
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Original Application No.728/2023- Notice issued by National Green Tribunal

1

BACKGROUND:

1.

News item appearing in Hindustan dated 30 November 2023 titled "Arsenic found
in groundwater in 25 States, Fluoride in 27 States: Government"

That Hon'ble National Green Tribunal took Suo moto cognizance of the issue and
issued notice to the Central Ground Water Authority (CGWA). CGWA and report
dated 18 December 2023 was submitted CGWA before Hon'ble Tribunal wherein
presence of arsenic in various Districts and 25 States and fluoride in various
Districts and 27 States has been mentioned. The notice is issued on basis of
results of water samples analysed by Central Ground Water Board during last 20
fears, i.e. 2003-2022.

That as per the report submitted by CGWA before this Hon'ble Tribunal it has been
mentioned that Arsenic is greater than 0.01mg/l and Fluoride greater than 1.5 mg/l
had been detected in 18 & 21 districts of Haryana respectively. The data of CGWB
is based on the results of water samples collected from Shallow Aquifers like
Shallow Tubewells, Hand Pumps, Dug Wells.

Arsenic Contamination:

4.

That as per CGWB report, the data for Arsenic has been sent w.e.f. 2003-2022 in
which it has been intimated that Parts of 18 districts of Haryana are affected by
Arsenic in quantities greater than .01 mg/i (or 10 ppb). It is pertinent to mention
here that as per Bureau of Indian Standards, drinking water standard
IS10500:2012, the permissible limit of Arsenic was .05 mg/l (50ppb) and after
revision it was reduced to .01 mg/l (10ppb) in the year 2015.

That vide E-mail dated 15 January 2024, Regional Director, CGWB, Chandigarh
shared a list with the Public Health Engineering Department and Haryana Water
Resources Authority (PHED and HWRA) of 51 sources where Arsenic has been
found more than 10ppb during testing conducted between. year 2003 to 2022. Out
of these reported 51 sources, only 5 sources of PHED have been marked by
CGWB and other sources are related to hand pumps, dug well, exploratory wells,

shallow Tubewells, agriculture Tubewells etc.
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6. That the water sources of the Public Health Engineering Department (PHED)
Drinking water supply are deep. As per studies of CGWSB, they have released a
document namely “Concept Note on Geo-Genic Contamination of Ground Water in
India”, as per this document they have found that deep aquifers are safe from
Arsenic contamination.

7. That 121 Samples were collected from the private sources and all PHED sources
in the affected villages/areas. The water samples of these locations were sent to
third party laboratory at S<hri Ram Institute for Industrial Research, Delhi and the
State Public Health Engineering Department Lab at Karnal. The test report of the
samples has been received and it has been found that none of the source was
found affected by Arsenic Contamination higher than the Acceptable limit of
0.d1 mg/l (10 ppb).

Fluoride Contamination

8. That as per CGWB report, the data for Fluoride testing during the years 2015-2022
has been given, vide which it has been noticed that Parts of 21 districts are
affected by Fluoride higher than 1.5 mg/l. Fluoride-testings are being carried out
regularly by PHED twice in each year during, i.e. pre-monsoon and post-monsoon
period in the NABL Accredited PHE District Laboratories.

g. That vide E-mail dated 15 January 2024, Regional Director, CGWB Chandigarh
shared a list with PHED and HWRA of the 136 sources where Fluoride has been
found more than 1.5 mg/L during testing conducted between year 2015 to 2022.

10. That 264 Samples were collected from the private sources and all PHED sources
(160 Nos) in the same affected villages/areas. The water samples of these
locations were tested in NABL Accredited District Labs. of PHED. The test reports
of all the samples has been received and it has been found that 24 samples
collected from PHED sources and 24 samples collected from the private sources
have been found to be contaminated with Fluoride greater than 1.5 mg/l, the
maximum permissible limit, prescribed as per IS 10500-2012.

Findings '

11. Thus, from the above explained position in the State of Haryana there is no issue
of Arsenic beyond permissible limit in the drinking water sources and there is issue

of Fluoride in 24 samples in PHED sources, and supply from these sources have



12.

13.

RS

been stopped and drinking water arrangement has been made from alternate
source, i.e., from canal based water works in 20 villages & in balance 4 villages
from other tubewells.

That the response on behalf of the State of Haryana has been submitted on record
on 14.02.2024, in compliance of order dated 23 December 2023 passed by
Hon'ble National Green Tribunal.

That the in order dated 15.02.2024 passed by the Hon'ble National Green Tribunal,
it has been mentioned that the reply of Haryana State has been received.

48
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TA ENT IN OA No.728/2023 IN HON'BLE NATIONAL
GREEN TRIBUNAL (PB SUBMITTED BY SECRETARY,
ENVIRONMENT, GOVERNMENT OF KERALA ON BEHALF OF
THE 12" RESPONDENT

It is submitted that regarding this Hon’ble National Green Tribunal
vide order dated 20.12.2023 in OA N0.728/2023 “Arsenic found in
groundwater in 25 States, fluoride in 27 States Government.” a
comprehensive report lustrating the current status of the State of Kerala is
furnished herewith,

Arsenic is a naturally occurring trace element found in rocks, soils
and the water in contact with them. Ausenic has been recognized as a toxic
element and is considered 3 human health hazard. The maximum
permissible limit of Arsenic for drinking purpose is 0.01 mg/l (or 10 ppb)
as per BIS (Bureau of Indian Stanclard:) Drinking Water Standards (IS
10500:2012). The BIS permissible limit of Arsenic was revised from 0.05
mg/l (50 ppb) to 0.01 mg/l (10 ppb) in the vear 2015,

BIS has recommended ap upper desirable limir of 1.0 mg/l, as
desirable concentration of tuoride in drinking water, which can be
extended to 1.5 mg/l, in case ne alterauve source of water is available.
Water with concentration of lluoride miore than 1.5 mg/l, are not suitable

for drinking purposes.

As per the report by Hon'ble NG in OA No.728/2023, the cases of
Arsenic > 0.01 mg /], have been recorded in giound water in Kollam

District of Kerala and various Districis ol Kerala namely, Palakkad,
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Alappuzha, Idukki, Ernakulum, Thiruvananthapuram, Malappuram

reported Fluoride content > 1.5 mg/l.

Various departments namely, Central Ground Water Board (CGWB),
Ground Water Department, Kerala and Centre for Water Resources
Development and Management (CWRDM) was instructed to submit a
report in this regard by Kerala State Pollution Control Board. An online
meeting was also conducted on 31-1-24 in this regard(Minutes of the
meeting is enclosed). As per the analysis by these departments, main
reason for these contaminants are reported as the geogenic sources.
Reports were obtained from the corresponding Departments and the

findings are detailed below.

1) Centre for Water Resources Development and Management

CWRDM conducted analysis on total number of 350 samples for
fluoride, water quality parameters including bacteriological parameters
from 94 Panchayaths of 13 blocks of Palakkad district between May 2014
and December 2014. A total of 48 sampling stations showed value of
Fluoride > 1 mg/l (Table 1). Out of which, 25 sampling stations showed
value of Fluoride > 1.5 mg/l

Table 1: Details of Locations with Fluoride Concentration >1ppm in

Palakkad District.

SL | Station Latitude-N = Longitude Well type| Panchayath | Fluride
No ! - | concentra
! | tion
| | (mg/l) |

| |Santhosh AS| 10° 34'4. | 76%48'S Bore Muthala | 1.30
|

. 8” 4.0" |well | mada |
| | | I I |

100
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Muthalamada
Public well [10° 34' 4/76° 46' 1 Open we|Muthala| 2.0
T — 4.4" g.2" 1l mada
da !
Rajappan |10° 34" 3/76° 46' 5| Open we|Muthala| 2.10
o —— 2" 1.6" 1l mada
du
Muthalama
da
Jailavudeen [10° 34' 3/76° 46' 5 Open we|Muthala|  1.60
RSt Mangil 73" 8.8" 1l mada
Muthalama
da
Haneefa | 10° 36' 1]76° 48' 2|Bore wel Muthala| 1.90
Adavumara i = l toaa
m
Muthalama
da
Mohanan |10°34'1|76° 47" 4 |Bore well| Muthala| 1.50
Nideesh Agr o = R
0 Farm
Muthalamada
GLPS ']0" 37'4.|76° 44' 6.|0Open wel| Muthala | 1.30
N’Iuclmnkml)cl-b gl{ nuUl(.u.; IAS ! i

ananthapuram.
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Aanantar

u
Muthalamada
8 | Public well {10°37'2|76° 46' 1 Open we|Muthalal 2.90
6.4" 9.2" 1l mada
Muthalama '
da
9 | Veluchami |10°35'5|76° 49' 3 Open wel| Muthala | 1.10
2.8" 0.0" | mada
Govindapura
m |
Muthalamada
10 | Selvaraj [10°37'3|76°45' 1 Open we|Muthalal 1.60
e o 4.4" ! 1l mada
am
Muthalama _
da | Il
11| Public well [10°37'3(76° 47' 3 Open wel| Muthala| 1.50
Valiyachella e l ] e
Muthalimada
12 Ravi 10° 34" 2_‘76" 49' 4 /Bore wel|Muthala| 1.80
Valivachella . i | : —
Muthalama |
da
I3 [Mythri Publ{10° 33' 4(76° 33' 4 Open we Muthala| 1.80
ic 6.8" 6.8" I mada

Wt

ronment Department

Govt. Searslaniat
hie e

202
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Well
Muthalama
da
14 Yusuf  [10°34'5/76°45' 0., Pond |Muthala| 1.80
Muthalama o ® s
da
15 | Jailavudeen [10° 36' 0./76° 42" 5/Open we|Muthala| 1.80
0" 7.6" 1l mada
Manchira
Muthalama
da
16 Ismail  |10° 36' 0.[76° 43' 0./ Open we|Muthala|  1.60
Manchitra 0" 4 . s
Muthalama |
da
17 Saludeen |10° 36' 0.|76° 43' 0.|Bore well| Muthala | 1.10
I\‘IthnIumadu! o s G
18 Rajamani j](l" 36" 0.{76° 44" 0./Open wel[ Muthala | 1.30
Muih:llnmuda; d o ] b
19 [UmmerHatha{10° 36' 0./76° 44' 0. Bore welll| Muthala| 1.10
b ¢ N mada
Muthalamada ‘
20 |Govt. L P Sc|10°45'2|76° 44' 2 Bore wellElappully| 1.10
hool | 88" | 97" |
E’lii{)ml”_v' |
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" 21] Gow.lP [10°452[ 76° 442 | Open well | Elappully | 1.20 |

| School 8.8" 9.7"

| |
| Elappully I | | | _

22 (Gow HSS [10°475| 76° 443 |Bore well | Pudusseri | 1.10 f
'Kanjikkode ~ 6.4" 9.6"

[23 iG(M. LP | 10° 36' 2|_76_° Zi 2 "Dpen wa '-Mah-gm
| School 52 | @8 | mada | |
i Muthalamada | ! |

24 Gov.LP  10°362 76453 Borewell Muthala ;Lﬁ
School .I 82" | 84 ' mada | i
'Muthalamada |

25 Arvindakshan ' 10° 39'5 76° 41'| Openwell Pudunaga 190

|

|

|

‘ Pudunagaram _0.4"_ 51" ram

26 Narayaman | 10° 391. 76° 39'3 Bore well lpaﬂs'sznag 160 |

‘!Cheltiyar M | 44 8.7"
! iadum |
: il“‘allassama _
27 | Saleem 110°34'3 76°334 Borewell Nemmara 140 |
‘ Tharappadam | 0.0" 1.6"
:Ayiloor,
| Nenmara
|st |Vishnudas ~ [10° 363 76° 405 Open well |Elavancher 130 |
j | Vattekadu //..“ 24", 0 S —— y

-'Env'rrﬁ"mn- Department
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29 | Eeswaran Na| 10° 43' 5]76° 36' 5 [Bore well|Kuzhalm| 1,30
mboodin 8.8" 1.4" andam
Kannadi

Kuzhalmand
am
30 |Unnikrishnan|10° §5'0.|76° 37' 3 Bore well|[Kuzhalm| 1.30
Kuzhalmand o - pahi
am
31 | Dr. Sunil [10°36'1|76°39'3 Bore Wel|Kuzhalm| 1.10
Kottayi 25" 0.4" | andam
Kuzhalmand
am
32 Mammu [10°48' 1 [76° 9' 49 [Bore wellMuthuthal 1.10
Muthuthala B! o i
Pattambi

33 [Marappan, K[11°13'2|76° 41" 4 Bore wel{kottamed| 1.90
ottamedu 0" 2" l u

34 |[Nakkappathi |11° 4' 59(76° 35 4 Open we| Agali 2.30

piriveQoru, " 2" Il
Agali

35 [Ponnan, Matt| 11°5' 6" [76° 41' 2" Pipe line Sholayoo, 1.30

athhukadu ‘ r

105
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Mattathukk ; '

a. |

1 ﬁrmumul_i___ . l

Secretary

Environment

" Gowi. Secretariat
Thiruvananthapuram.

Sholayvoor 1
36 [Jayan, Thekk|11° 7' 23" 76° 41' 4 |Jalanidhi 1.50
umukkayoor 9" project
37 | Sumathi, Ko [11° 8' 35"/ 76° 42' 5 | Pipe line |Sholayoo| 1.40
odapattyOoru 8" r
. Sholayoor
38 |Chamy N, N|11°3'43|76° 37" 4|Open W Agali 2.10
aikerpady e 4" ell
Agali
39 KUI’UV&][E\'_E—IHG 10° 58' 1]76°34' 3| Hand Pu| Agali 1.10
i Ooru, Thav o 0" mp
alam ‘
Agali ‘
40  |Balasubhram| 11°9'0"|76° 26' 2|Bore Wel| Pudur | 1.10
anyan. Padav 8 i
avalOoru !
Pudur
41 [MadheyanK|11° 11' 1/76° 36' 1 |Hand pu 1.70
allumukki O/ 3" | g | mp
oru ‘60 fami
lies |
42 |Palanichami 11° 56' §76° 38' 4|Bore wel|Sholayur| 2.80
Goundar 6" 6" . I
Sholayur
43 | R Velligiri !Il" 8"46/76° 42' 6 Open we|Sholayur| 2.30
|- o

156
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ad Qoru

Sholayur

44 Thulasi  [11° 7' 56|76° 44" 4 |Jalanidh Sholayur| 2.70

" llf i
Vannanthal

a Qoru J |

Sholayur

45 |Thoova Oor|11°4' 60|76° 44' 1 Pipe line Sholayur| 3.10

| = | w
u j 1
Sholayur ’

46 | Duraisami [11°8' 16/76° 41' 3|Open we|Sholayur|  2.10
" | .}" | “

Kottathurai

|
r'
Sholayur |
!

76°43' 9 Bore wel Sholayur| 2.0
L1 | I

47 | Nanjamuma [11° 7' 23

|
Vattalakki ll
48 | Selvan  111°5'35 76° 43' 6 Bore wel[Sholayur| 2.80
" | 0" I

SIH;I::}.';..‘ I |

The study mainly focused on mapping and monitoring of fluoride
in selected regions of Palakkad district to delineate fluoride
concentration in the groundwater samples. Sholayur Panchayath of
Attappady block in Palakkad District is grossly contaminated with
fluoride. Selected schools of castern parts of Palakkad were surveyed
and water samples were collected and analyzed (Table 2). Two de
fluoridation filters based on Reverse Osmosis technology was supplied

to Govt. I1.5.8 “Muthalamada and Govt. L.P.S Moochenkundu schools
Dr. Rathan U Kelkar IAS
Environment Department

Govt. Secretariat
. Thiruvananthapuram.
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in Muthalamada Panchayath where concentration of fluoride > | mg/I
was detected. CWRDM reported that arsenic contamination was not
reported in their studies. Report by CWRDM is submitted as Annexure
I

Table 2: Details of Locations with Fluoride Concentration > Ippm in
schools of Palakkad District.

Sl Name of School Panchayath Fluoride
No. Corlccnlration(mgﬁl}
1 (Ju_\'l. L.P Schoal, Muthalamada 1.30
Moochenkundu
Muthalamada
2 Govi. L.P School, Mulhalamudn] 1.10
I i-ltt{!I;iIﬂﬂ];ld&l ]
3 |Govi U.P School, Elappully| Elappully | 1.20
4 | Govi. 11.5.S Muthalamada Muthalamuda‘ 3.10

2) Central Ground Water Board

CGWB reported fluoride content only in districts namely
Malappuram (Village: Manjeri), Palakkad (Village: Koppanur and
Vattaluki) and Alappuzha (Village: Pazhaveedu and Komalapuram - 1),
Locations showing Fluoride concentration higher than BIS limit is
shown in Tuble 3. Arsenic content was not found in the studies

conducted by € \WB, Report by CGWB is submitted as Annexure 1.

Table 3: Locations showing the Fluoride concentration higher than BIS

limit (>1.5mg/[ )

| Ar. Rathan di Kelkar IAS | IT ‘I

Environment Departrent
- Govi. Secretariat
Thiruvananthapuram,
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Villag

c

Longitu
de
76,1201

11.1201

Chittur 10,7600

Attapp
adi

Ambal Pazha

Koppa 76.7800

nur
Vattal
uki

76.7200 .53

76.3655 | 1.88

appuz | yeedy

ha

Komal

Aryad 76.3422

' apura

m-1

3) Central Laboratory, KSPCR

Heavy metul lesting is done half yearly by the Board in 17 stations.
As per the analysis conducted. the valye of Fluoride is within limits and
Arsenic values are found 10 be within limits in all cases exeept once
(well at Kureepuzha, Kollam) which showed a value of Ag as 0.03]
mg/l (>0.01 mo ) in October 2023. Fyrther studies will be carried out

in this regard Report by Ceniral Laboratory, KSPCB s submitted as
Annexure [!]

4) Ground Water Department. Kerala

As per the report by Kerala Groundwater Department fluoride
concenation greater thay 1.5 mg/l is reported in Palakkad (Village:

Kannambra. Kalladikode., Cheruplacherry, Mannarkad. Nallepilly and
/ Dr. Rathan U Kelkar 1AS
Sacre

Environment Department
"~ _ Govi Secretariat
< nuruyananmawam,

T S—————
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Elavancherry) und Alappuzha (Village: Ramankari). Locations showing
the Fluoride concentration higher than BIS limit (>1.5mg/L) is shown in
Table 4. Arsenic content higher than BIS limit is not reported by
Ground Water Department. The Statc Groundwater Department is
implementing remedial measures such as artificial recharge measures,
activitics such ns Catch the rain Programme of Ministry of Jal Sakthi
and also conducting awareness programs to the concerned. Report by

Ground Water Department, Kerala is submitted as Annexure IV,

Table 4: Observation Well Locations showing the Fluoride
concentration higher than BIS limit (>1.5mg/L)- cstablished by State

Groundwater Department.

] T
| | well T Fluoride(F1)
District | Block | Village , _
| \ Type Latitude Longitude{(>1.5mg/L)
: . - Open| = _
Palakkad  Alathur | Kannambra ‘10.6158‘ 76.4583 1.85
| | Well | |
! ‘ Open| | )
Palakkad | Muiicikad | Kalladibode  ~110.8930 76.5391 :33
Ve i
Open
PalakKuad | Oy l‘;|I;ml|Chcrpul:t;hcrr}q |I0.8813| 76.3186 1.97
| | Well |
‘! OPL‘I‘l ~
Palakkad ' Maenunirkkad  Mannarkad s '10.9925 76.4386 | |.87
Ve
Open |
Palakkud Chitur | Nalleppilly it 10.7405) 76.8169 1.7
r ¢
Borg | '
Palaklad Chivye Elavanc!erry 10,3974 76.06306 3.58
Wl
! Tube '
Alappuzha  Futoad | Ramarkari | e (94286 764674 1.6
Dr. Rathan U Kelkar IAS

Secretary
ironment Departmant
T < Govt, Sacrelanat

Thinsvananthapuram
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Based on the details furnished from corresponding Departments. it
can be concluded that Fluoride contamination s mostly seen in
Palakkad (Panchayats: Muthalamada, Pallassena, Agali and Sholayur:
Villages- Koppanur, Vattaluka), Malappuram (Village — Manjeri) and
Alappuzha (Komalapuram-1, Pazhavecdu) | Arsenic contamination is
not reported in the swdies. The source of contamination is probably

geogenic in nature.

From the above. it is humbly submitted that it is necessary to
earmark the affected areas by spatial analysis studies by the State
Ground Water Department and remedial measures like provision of rain
water harvesting facilities, provision of filter such as Reverse Osmosis
plant, use of surface water for drinking purpose or alternative source of
water 1o the people are o be taken in the affected area by concerned
departments like Kerala Water  Authority or Water Resources

Department through the respective Local Self Government Institution.

Dated this 16" February 2024

114



799

fﬁfmw -~ VI

e —————————————
e
1 as

Imphal, the 18" March, 2024

No.AM-201/1/2024-MI-MI
GOVERNMENT OF MANIPUR
SECRETARIAT:MINOR IRRIGATION DEPARTMENT

To
Dr.S.K.Ambast,
Chairman, Central Ground Water Authority,
Ministry of Jal Shakti, Government of India,
18/11,Jamnagar House, Mansing Road,
New Delhi-110011.

Subject:-News item appearing in Hindustan dated 30-11-2023
titled “Arsenic found in groundwater in 25 States,
Fluoride in 27 States."
Sir,

In inviting a reference letter No.CGWA-22/3/2024-CGWA dated 08-03-2024
on the above subject , | am directed to state that a Short Affidavit has already been filed in
connection with Original Application No. 728 of 2023 before the NGT, New Delhi
(Annexure-).

Further, it is submitted that as para-4 is related to Public Health Engineering
Department, Manipur. Chief Engineer (PHED), Manipur has furnished its reply vide letter No.
CE/PHE/TECH/2-282/2024/4009 dated 15-03-2024(Annexure-ll) as detailed below:

Para-4

Reply

As drinking water supply s
responsibility of the State
Government, this authority hereby
directs the State/lUT under your
jurisdiction to ensure Arsenic/Fluoride
free water drinking supply to its
populace.

The main source of water supply schemes in
the State is the surface water. Extraction of
groundwater to supplement the surface water
source of the existing water supply schemes is
very minimal. Arsenic content has been
reported by Central Groundwater
Board(CGWB) in the year 2004-05 in four
samples of Thoubal (which is now Kakching)
and Bishnupur districts of Manipur. The wells
have been abandoned. Further, there is no
report of habitation being affected with
Arsenic/Fluoride contamination.

Action(s) taken by the State in this
regard may urgently be communicated
to this Authority, which should, inter-
alia, include habitations affected by
arsenic/fluoride  in  Groundwater,
habitations already covered under
safe/alternate water supply

(including the number under Jal
Jeevan Mission),umber of arsenic and
fluoride free wells constructed,
number of arsenic/fluoride removal
plant installed, in-sitv remediation
schemes(if any), awareness

|_Programmes etc.

As of now, there is no action taken regarding
construction of arsenic and fluoride free wells,
installation of arsenic/fluoride removal plants,
in-situ remediation schemes etc. However,
the department is planning to take up project
for augmentation of source for various water
supply schemes through boring of wells. For
such areas where groundwater will be used,
all necessary water testing will be done in the
State Laboratory and necessary action will be
taken in this regard.
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Para-4 Reply

a -

: Till date, there is no report of hea[th cases
Ll e g reported due to consumption of

orted due : _
Qgﬁgﬂmpﬁses O;ep arsenic/fluoride | arsenic/fluoride groundwater.

ground water may also be provided.

Encl:- As above
Yours faithfully,

( Laishram Delina Devi ) _
Joint Secretary (MI), Govt. of Manipur.

Copy to:-

Secretary to Chief Minister, Manipur

Staff Officer to Chief Secretary, Govt. of Manipur
PS to Commissioner (MI), Govt. of Manipur
Chief Engineer, MID, Manipur

Chief Engineer, PHED, Manipur

Guard File

DB WN
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 728 OF 2023

IN THE MATTER OF:

IN RE: NEWS ITEM APPEARING IN HINDUSTAN DATED 30.11.2023
TITLED “ARSENIC FOUND IN GROUNDWATER IN 25 STATES,
FLUORIDE IN 27 STATES: GOVT.”

INDEX
Sl Particulars Page No.
No.
1. | Short Affidavit on behalf of State of q

Manipur

2. | Atrue and correct copy of the Report dated
08.02.2024 submitted by Regional S"’
Director, Central Ground water Board

Date: 14.02.2024
Place: New Delhi

Filed By:
g s g!g ¢

Pukhrambam Ramesh Kumar
Advocate for State of Manipur
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 728 OF 2023

IN THE MATTER OF:

IN RE: NEWS ITEM APPEARING IN HINDUSTAN DATED 30.11.2023
TITLED "ARSENIC FOUND IN GROUNDWATER IN 25 STATES,
FLUORIDE IN 27 STATES: GOVT.”

SHORT AEFIDAVIT ON BEHALF OF THE STATE OF MANIPUR

I, Dr. Vineet Joshi (IAS), Chief Secretary, Government of Manipur do

hereby solemnly affirm and sincerely state as follows:

That, | am presently serving in the aforesaid capacity and
am well conversant with the issues raised by this Hon'ble
Court in the present Qriginal Application and as such | am
authorized to swear this affidavit on behalf of the State of

Manipur.

That, this Horn’ble Tribunal vide order dated 20.12.2023
impleaded certain States and UTs as Respondents and
issued notice to them in the aforementicned Original
Application.

That it is respectfully submitted that as per the Report
submitted by the Central Ground Water Board there are
230 districts in 25 slates/UTs across the country where
instances of one or more Arsenic contamination have been
detected. Wilth respect to the State of Manipur 2 (two)
districts namely Bishnupur and Thoubal, are found to have

arsenic contamination in the groundwater.

V«v’wz)- Il
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That, it is further submitted that the aforesaid Report
indicated that there are 469 districts in 27 States/UTs
across the country where instances of one or more Fluoride
contamination have been detected. With respect to the
State of Manipur, as per the Report, only 1 (one) district
namely Thoubal district, is found to have localized
occurrence of Flouride in groundwater.

That, it is submitted that State Ground Water Authority for
the State of Manipur is not constituted yet and since the
State is still under the authority of Regional Office of North
Eastern Region {Central Ground Water Board), Guwahati,
the Administrative wing of Minor Irrigation Department
sought a report from them.

That, it is humbly submitted that Regional Director of North
Eastern Region {(Central Ground Water Board), Guwahati
submitted its report with respect to the contaminaticn of
fluoride and arsenic in the water sample collected from the
state. As per their findings during its Aquifer mapping
studies, 2017-2018 higher concentrations of fluoride and
arsenic in a few of the shallow tube wells and dug wells in
the Thoubal district of Manipur were reported. The Report
stated that except for a few local patchy occurrences of
fluoride, arsenic and lron groundwater was potable and

good for domestic, agricultural and industrial uses.

Further, the report suggests that flucride content in the
groundwater varied from 0.24 to 1.8 mg/l (or ppm), in which
one water sample collected from STW at Mairenbam
village has shown concentration of fluoride as 1.8 mg/t (or

Vi 2.
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ppm)} which is slightly beyand permissible limit of BIS (ie.
1.5 mgi).

With respect to Arsenic concentration in groundwater in
only one location at Phundrei village in Kakching/Thoubal
district of Manipur was found as 0.0234 mg/l (or ppm)
which is slightly beyond permissible limit of BIS (i.e. 0.01
mg/l).

Further, the report indicated that arsenic content in shallow
groundwater was reported in a few locations of Thoubal
and Bishnupur districts during District Ground Water
Management Studies, 2004-05 of CGWB, NER, Guwahati.
However, the shallow tube wells have already been
abandoned and not in use for the last many years.

A true and correct copy of the Report dated
08.02.2024 submitted by Regional Director,
Central Ground water Board is annexed hereto
and marked as Annexure-A [pg. <~ 1

That, the answering Deponent humbly prays that the
instant affidavit on behalf of the State of Manipur may
kindly be taken on record. The Deponent further
undertakes to comply with the directions that may be
passed by this Hon'ble Tribunal from time to time during
the course of the hearing of the present matter.

Vovaa)-dtad
DEPONENT

Chief Secretary
Government of Manipur

[1-
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W
this P& gaE? of February, 2024 that the

affidavit are true and correct to the best of my

VM%&.'._-
DEPONENT
Chief Secretary

Government of Manipur

ATIESTED-
BLIC DELH!
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GOVERNMENT OF MANIPUR
PUBLIC HEALTH ENGINEERING DEPARTMENT

e

No CEJPHE[TECH]2-282/2024( I 009 Imphal, the 15" March 2024

To

The Chief Engineer,
MI Department, Manipur

Subject: News items appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Fluoride in 27 States:Govt”

Sir,

I am to enclose herewith the information related to the News items appearing in Hindustan
dated 30.11.2023 titled "Arsenic found in groundwater in 25 States, Fluoride in 27 States:Govt”
for favour of further necessary action,

Encl.: As stated above

Copy to:
1. File concerned

119

P
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Annexure-]

Reply _ _ : '

\Para no.4

\ As drinking water supply is responsibility of the | The main source of water supply schemes in

\State Government, this authority hereby | the State is the surface water. Extraction of |

directs the State/UT under your jurisdiction to
ensure Arsenic/Fluoride free water drinking
supply to its populace.

Groundwater to supplement the surface water
source of the existing water supply schemes is
very minimal, Arsenic content has been
reported by Central Groundwater Board
(CGWB) in the year 2004-05 in four samples of
Thoubal (which is now Kakching) and
Bishnupur districts of Manipur. The wells have
been abandoned. Further, there is no report of
habitation being affected with Arsenic/Fluoride
contamination,

Action(s) taken by the State in this regard may
urgently be communicated to this Authority,
which should, inter-alia, include habitations
affected by arsenic/fiuoride in groundwater,
habitations already covered under safe/
alternate water supply(including the number
under Jal Jeevan Mission), number of arsenic
and fluoride free wells constructed, number of
arsenic/fluoride removal plant installed, /n-sitv
remediation schemes(if any), awareness
programmes etc.

As of now, there is no action taken regarding
construction of arsenic and fluoride free wells,
installation of arsenic/ fluoride removal plants,
in-situ remediation schemes etc. However, the
department is planning to take up project for
augmentation of source for various water
supply schemes through boring of wells, For
such areas where groundwater will be used,
all necessary water testing will be done in the

State Laboratory and necessary action will be
taken in this regard.

The information about number of health cases
reported due to  consumption  of
arsenic/fluoride groundwater may also be
provided.

Till date, there is no report of health cases
reported due to  consumption of
arsenic/fluoride groundwater.
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\!I"HHTR\ OF JAL SHAKTH
Department of Water Resources, RD & GR

CENTRAL GROUND WATER BOARD :
Korth Eastern Region el iR g a0l gatar ave

BHUJAL BHAWAN, Betkuehi, Qpp, ISBT AW A, ‘?fdl, W vw @t & & waa
Guwahati -781 03§ qmm - 7810315

Dated §* I-chmary 2004

Tm‘

Ve Joint Seeretans (M) 1o the Gost. of Manipue
Minor Fngation Depariment
New Seerctariat, Imphal 795001

Subz- Notive in original Application No.B28/2023 IN RE : News items appearing in l{Imll!stﬂn dn!ed
30-11,202) titled = Arsenic found in ground wuler in 25 stales, Nuoride in 27 State Govi™ ,
Rel. No. AM-201/172024-M1-M1 dated 31.01.2024

Madam

In inviting the Govt. of Manipur letier vide No. AM-201/1/2024-MI-MI dated 31.01.2024 on the
subject ciled above, the following is the compliance of the information :

As per the findings of Central Ground Water Board, North Eastern Region, Guwahali during ts Aquifer
mapping stodies, 2017-18 under National Project on Aquifer Management 1.0 (NAQUIM 1.0). higher
concentration of fluoride(F) and arsenic (As) in few of the shallow tbe wells (STW) and dog wells (DW) in
Thoubal distncl of Manipur has been reported. Except a few local paichy occurrénces of fluoride(F), arsenic
{As) and iron (Fe). ground water is potable, and good for domestic, sgricultural, and {ndustrial uses.

_:Plucmde content in the groundwater varied from 0.24 to 1.8 mg/ (or ppm), in which one water sample
Hected from STW at Mairenbam village has shown concentration of fluoride(F) as 1.8 mg/l (or ppm) which
ghtly beyond permissible limit of BIS (i.e.).5mgA).

© Amseni¢ concentration {n groundwater in only one location al Phundrei village in Kakching*/Thoubal
Jisirict in Mmpur was found as 0.0234 mg/l (or, ppm) which is slightly beyond permissible limit of BIS {i.e.
0.0 mal). [ * Now, Thoubal district was divided into Thoubal and Kakching districts].

Arsenic content in shatlow groundwater was reported in few locations of Thoubal and Bishnupur
districts during District Ground Water Management Studies, 2004-05 of CGWB, NER, Guwahati. However,
the shallow tube wells have already been abandoned and not in used for the last many years,

It is suggested that exploration of deeper groundwaler sources like deep tube wells (DTWs)
need 1o be taken up to access arsenic-free water. Similarly, alernative water sources such as treated
surface water or rainwater harvesting (RWH) could provide arsenic-free water in affected arcas.

Yours faitpfully,

(Dr. SS S!ng )
. Scientist-D (HG)
‘e I For Regional Director
Cq} foz- ks
1.TSte :hni-?.ngioml Dlrcctof. CGWB 'NER, anahall
2.11&- Chiuf Englncer. MID, Gow. nfthpm'

R e T T

R T T YT e aner-<gWb@NICN WEB: Wew Cgwb govin
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GOVERNMENT OF MEGHALAYA 122
PUBLIC HEALTH ENGINEERING DEPARTMENT

——

s

No. PHE 126/2015/5 f, Dated Shillong, the 15" March, 2024

From: Shri. A. A. Lamare
Deputy Secretary to the Govt. of Meghalaya.

To: The Member Secretary,
Central Ground Water Authority,
Department of Water Resources, RD & GR
Ministry of Jal Shakti.
New Delhi.

Sub: News item appearing in Hindustan dated 30.11.2023 titled “Arsenic found in
groundwater in 25 States, Flouride in 27 States: Govt.” - regarding.

Sir,
I am directed to enclose herewith a copy of the Action Taken Report at
Annexure | pertaining to “News item appearing in Hindustan dated 30.11.2023 titled

“Arsenic found in groundwater in 25 States, Flouride in 27 States: Govt for favour of your

kind information.
Yours faithfully.
0 /T J. -
Deputy

Ecretary to the Govt, of Meghalaya,
Public Health Engineering Department
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ANNEXURE |

ACTION TAKEN REPORT /12‘2

With reference to para 4 of File No. CGWA-22/3/2024-CGWA Dated 08.03.2024 on the subject
News item appearing in Hindustan Dated 30/11/2023 titled *Arsenic found in groundwater in 25 states,

Fluonide in 27 states : Govt”, the requisite information from the PHE Department, Meghalaya are as
follows: 4

1. As per Original Application No.728/2023 of the National Green Tribunal Act, 2010 placed before
the Nanonal Green Tribunal, Principal Bench, New Delhi; the State of Meghalaya does not feature in the
hist of States having arsenic in groundwater. However, it featurcs in the list of States having localized
occurrence of fluoride in groundwater s per court order and indicated in cotumn below:

(8] State Parts of Districts having Fluoride (>L.5 mg/L) No. of Districts
| No. | ;
’ 16 Meghalaya East Jaintia, West Garo Hills, Ri Bhoi, North S
Garo Hillls, Khowai. :
]

Note : Khowai is a district in the state of Tripura.

2 As per latest reports sourced by the PHED from CGWB, the presence of fluoride in groundwater
1S as per table listed below -
“HIGH FLOURIDE CONCENTRATIONS IN MEGHALAYA

Fluoride in Shallow Aquifer (Reference : REPORT ON AQUIFER MAPPING AND MANAGEMENT PLAN
OF NORTH GARO HILLS DISTRICT, MEGHALAYA(AAP 2019-20))

| 3
SL | Village/ Taluka/ 5 Latitude/Longitude/ . | Aquifer . Fluoride
No. | Location Block District RL Source Type pH (mg/h)

| 1 [Resuhot | Resubelpara | North Garo | 25°54'52.4577 Spring | Gneiss 7386 1.7

I Spricg | Hills 90'35'59.56"/ 76m |

Fluoride in deeper Aquifer : The concentration of fluoride beyond permissible limit is found in East
Jamna Hills and West Garo Hills district. The details of bore well having high fluoride concentration is
shown i the table below:

lable Locauon of bore well having high flounde concentration
i

Location | District Block Depth | Aquifer type pH | Aquifer tapizone | Fluoride |
| drilled (m bgl) Mgh) |
? (mbgl) |
Mynthlu EW | East Jaintia Saipung 200.00 | Sandstone 7.08 1 68.601069.60 3.90
| Hills 191.20 10 192.20
Umsiang Ri-Bhoi Umsning 203.00 | Granite Gneiss | 7.03 | 28.6910 8.0
‘ 31.82,178%94 10
i | 181.94
| Mewsyntai Ri-Bhoi Umling 123.20 | Granite 6.90. | 46.0-50.0,122.0 | 187
5 -123.0,1255-
i ¥ . [ 12620
| EW Chasingre | West Garo | Rongram | 203 59 | Granite Gueiss | 7.97 | 8010 87 170
\ Hills |
| EW Rongram | West Garo | Rongram | 14069 | Granite Gneiss | 8.90 | 12210 125 12.20
i | Hills ' |
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" Location | District Block Depth Aquifer type pH | Aquifer tap/zone Flouride |
| drilled (m bgl) Mg/

] (mbgt) .
| EW Jengjal West Garo | Rongram | 203.59 | Granite Gneiss | 8.30 | 281to 31 190 |
! Hills 45 to0 46 r
‘ B 11710 119

"EW West Garo | Dadenggre | 118 77 | Granite Gneiss | 10.50 | 4910 50 19.10

| Dadenggre Hills { | 11610 118

It is pertinent to note that in all the above locations, supply of drinking water by PHED
Meghalaya has not been sourced from groundwater but the source of water supply provided by PHE
Department to the above locations are from surface sources only. ’
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Email M.Sivakumar Regional Director

| NGT-Arsenic presence in GW in Puducherry-Nil report -submitted-reg

From : wtipdy@gmail.com Fri, Mar 15, 2024 07:39 PM

Subject : NGT-Arsenic presence in GW in Puducherry-Nil report - #1 attachment
submitted-reg

To : M.Sivakumar Regional Director <rdsecr-cgwb@nic.in>
Cc : eephdpwd@gmail.com

Dear Madam,

As discussed , [ attach herewith the scanned copy of the letter pertaining to the above subject for your kind perusal please.
Thanks

L. Anita Ben

Biochemist

Public Health Division

PWD Puducherry
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OFFICE OF THE CHIEF ENGINEER (JJM), i
PHED, 2-CIVIL LINES, JAL BHAWAN, RAJASTHAN,

JAIPUR 302006 '@
Phone: 0141-2224049, Fax: 141-, e-mail: ri-cejim@nic.in ?-
SN. F()rCE(JJM)rcéx}wzoza-w tﬁ-i &9 - Date: |2 .03.2024

Secretary, PHED
Govt. of Rajasthan, Jaipur

Sub.: News item appearing in Hindustan dated '30.11.2023 titled “arsenic found in groundwater
in 25 states, fluoride in 27 states: Govt."- reg.

Ref: 1. National Green Tribunal order dtd. 15.02.2024 directed CGWA to file fresh report within
' six weeks: News item appearing in Hindustan dated '30.11.2023 titled “arsenic found in
groundwater in 25 states, fluoride in 27 states: Govt.

2. Letter, file no. CGWA-22/3/2024-CGWA (105) dtd. 08.03.2024 by Chairman, CGWA
Government of India Ministry of Jal Shakt, Department of Water resources, RD & CR
Central Ground Water Authority.

In reference to the referred letters, regarding the original application no. 728/2023 titled
“Arsenic found in groundwater in 26 states, fluoride in 27 states: Gowt.", Hon'ble tribunal by
exercising suo moto jurisdiction under section-14 & 15 of National Green Tribunal Act, 2010,
expressing serious concern of the issue of presence of toxic elements Arsenic & Fluoride in
groundwater, contaminating it & causing serious toxic effect to the human body. Hon'ble Tribunal
vide order dtd. 20.12.2023, impleaded 27 States/UTs as respondent and directed to file response

within 01 month from the date of receipt of notice.
vide order dtd. 15.02.2024 directed CGWA to file fresh

Furthermore, Hon'ble Tribunal
d 27 States/UTs, who have not filed, to file their response

report within 06 weeks and also directe
within 06 weeks.

Regarding this, it is to be submitted that as per format C17 A- No.. of Qqality aﬂm

Habitations & population (As on 12.03.2024) the number of arsenic affef_:ted vilfages |n1t:12e s_tate is

i n found fluoride affected, water supply in all of these villages

i s me as a short term measure 3455 solar

have been covered with CWPP. Over the period of ti t te
energy based De Fluoridation units in exclusive fluoride affected habitations and 4027 RO plants

i i i i bitations. As of now there is no
have been installed in multi quality affected ha ' \ ;
ars:nic impurity and all fluoride affected habitations are covered either with surface sources or with

stand alone CWPP.
Encl.. Format C17 A- No. of Quality @

As on 12.03.2024)

FoWewdgg120M
(D. K. Gaur) B
Chief Engineer (JJM)
PHED Rajasthan, Jaipur
[2LY70 Date: )3 .03.2024

flected Habitations & population (

-24/
S.N.. F( JICE(JJM)ICGWN2023 2} o
Cepy to the following for information & necessary information:

' i ' PHED Rajasthan, Jaipur g

1. Chief Chemist (JJM &R). ) - \3\3“‘1
Chief Engineer (JJM)
PHED Rajasthan, Jaipur
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Office of The Chief chemist (JJM & R) PHED, Rajasthan, Jaipur

Ne CCmER2023 Y 6o ML oate 12) 0z )
)lh\.)') -:(l"

Chief Engineer ( JJM)
PHED, Rajasthan, Jaipur

Subject News Item appearng in Hindustan dated ‘30 11 2023 titled "Arser

found 1n groundwater in 25 States, Fluonde in 27 States Govt-' -Rf-‘agJ e

1 Hon'ble of National Green Tribunal order dated 15 02 2024 directec
CGWA to file fresh report within six weeks News Item appea,.,é..r
Hindustan dated '30.11.2023 titled "Arsenic found 1n groundwater n

25 States, Fluoride in 27 States: Govt."

Reference

2. Letter, File No: CGWA-22/3/2024-CGWA (105) dated 08 03 2024 by
Chairman, CGWA Government of India Ministry of lal
Shakti, Department of Water Resources, RD & CR Central Ground

Water Authority

Sir,
As mentioned under the above referred letters, regarding to the Original

Application No. 728/2023 titled "Arsenic found in groundwater in 26 States, fluoride in
27 States: Govt,” Hon'ble Tribunal by exercising Suo motto jurisdiction under Section 14
and 15 of National Green Tribunal Act, 2010, expressing serious concern of the issue of
presence of toxic elements Arsenic and Fluoride in groundwater, contaminating it and
causing serious toxic effect to the human body. Hon'ble Tribunal vide order dated
20.12.2023, impleaded 27 States/UTs as respondent and directed to file response within

one month from the date of receipt of Notice

de order dated 15.02.2024 directed CGWA to

Furthermore, Hon'ble Tribunal vi
directed States/UTs, who have not filed, to file

file fresh report within six weeks and also
their response within six weeks.

this, it is to be submitted that as per Format C17 A- No of Quaiity
(As On 12/03/2024) the number of Arsenic affected
llageshave been found fluaride affected, water
provide water as

Regarding
Affected Habitations & Population
village 1n the state is zero, and 112 vi
supply in all of these 112 village have been Covered with CWPP / IHP to

per perm|55|ble limit of fluoride parameter

Enclosed Format C17 A- No of Quality Affected Habitations & Population
(As On 12/03/2024) @/\, \ \/M

§ 15
(Seema Gupt\é)
Chief Chemist (M & R)
PHED, Rajasthan, Jaipur

__—#

Scanned with ACE Scanner

e ——
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oDnyY {0 -
1. PS to Secretary, PHED, Rajasthan, Jaipur
2. MD (M), PHED, Rajasthan

(seema Gupta)
Chief Chemist (JM &R)
PHED, Rajasthan, Jaipur l

Scanned with ACE Scanner
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Jal Jeevan Mission

Department of Dinkn W
A
Ministry of ?.u i, ter & Sanilation

haky
Format C17 A No ol Ouality Affocied
qate  Rajasthan abutation & Poputaton As On 1201 20124
’ Contamination Wise Ny
méal . Fluoride Arkbfie mb:;:o c: Habitl{lo;:' :‘ ':‘vopulanonﬂnu“ W
: T
S No District i t::l"l.h. - Ct:mwh Co‘:ni;ad Coverad Cavetad Canssid Coired
o ohe Habs with with with with
Cl::':;Pl C!.::;'Pi cm, Habs cmp ; Habs cmp / Habs cmp , Habs C\;':P y
Total
v e 8 = o Y 4 oesm 6 oanm 5 o 0
- 'Il\\ 1 40 28 2? 27 0 0 0 O 0 0 1 'j ']
3 Voo h n 0 0 0 0 n 0 13 1 N f 0 )
J BRakviy 1321 0 0 0 0 0 0 n 0 0 n 0 D
5 Angia 8 o 0 0 0 0 1320 0o 1 o 0 0
6 B - » 2 0 0 0 0 o 0 0 4 o 0 o
T Bame : : ’ 0 0 0 0 0 2 0 1 0 0 0
4 i 6,192 n o9 8 0 0 o 0 6182 2 1 a0 5
o EI;L::\‘.:I s s 2 - 0 o0 0o o 0 12 a o 0
b ko e g " o 0 0 0 o 109 0o o 6 0 0
M Bianer i . t n 0 0 o0 5 o 6 o 0 0
ik 97 3 1 10 0 0 0 14 1 82 1 0 0
12 Bundi 54 0o 0 0 0 0 o 0 35 0 19 0 0 0
13 Chitauroarh 7 2 1 1 1] 0 1 0 15 0 34 1 0 0
14 Churu 0 0 0 0 0 0 o0 0 0 0 0 o 0 0
15 Dausa 31 12 10 10 0 0 0 0 5 o 186 2 0 0
16 Deeg 304 0 o 0 0 0 o 0 298 0 & 0 0 0
17 Dhaulpui [ 0o o 0 o0 0o 1 0 O 0o 0 0
Didwana
8 Kuchaman 2 o 0 0 o 0 0 0 0 0o 2 0 0 0
19 Dudu 0 0 0 0 0 0 0 0 0 0 0 0 0 Q
20 Dungarpur 18 1 0 0 0 0 0 0 1 0 17 1 0 Q
21  Gangananar 0 0 0 0 0 0 0 0 0 0 0 Q 0 0
22 Gangapuraty 24 0 0 0 0 0 0 0 19 0 5 0 0 i}
23 Hanumangarh 3 0o 0 0 © 0 o0 o 3 0 o 0o 0 3
24 Jaipur 0 0 0 0 0 0 0 0 0 0 0 0 0 B
25 Japur Gramin 2 0 0 0 0 0 0 0 2 0 0 0 0 0
26 Jasalmer 46 28 28 2 0 0 1 0 2 0 15 0 o0 0
27 Jalor 0 0 0 0 0 0 0 0 0 0 0 0 0 Q
28 Jhalawar 0 0o 0 o 0 0 0 0 0 0 0 (VN 0
29 Jhunjhunun 9 2 2 2 0 0 0 0 4 0 3 0 0 0
30 Jodhpu 0 0 0 0o o o 0 o 0 0 0 0 0 0
31 Jodhpur Gramin 4 0 0 0 0 0 0 0 4 0 0 0 0 0
32 Karaul 4 0 0 0 0 0 0 0 2 0 - 9' C‘I 2
33 Kekn 0 o 0 0o O 0 g 00 g g g : t} :
34  Khamhal-Tyara 0 0 0 0 0 0 Y 0 9 0 0 0
15 Kot 25 0o 0 o 0 0 ; - Al A .
36 Koputli-Behiot 2 0 0 0 0 0 o 0 0 0 0 0 0 0
37  Nagau 0 0 0 0 0 g 0 0 0 o 0 0 a 0
48  Neem Ka Thana 2 2 2 2 0 0 0 4 0 6 C 0 0
39 Pal 17 7 7 7 0 0 o 5 & s o 3
40 Phalodi 514 2 22 2 0 0 g g 5 o4 5 o :
41 Pratapyah 101 0o 0 o 0 0 i B 2 y g o o 0
47 Rapsamand 10 o 0 0o 0 0 y = o 0 o o 0
43 Salumtn 0 o 0 0o 0 0 a4 8 0 o U 0
44 Sanchor 0 o 4 & B u ‘1 0o 3 o 2 oo 0
45 Sawa Malhopur H g u o0 s 0 0 2 U 0
46 Shalipwuta 3 U 0 0 0 u { \ 5 0 7 a i 0
47  Sikai 14 2 2 2 0 o U } : ; 0 0
¢ 0 0 0 00 v 0 o v 9. & :
| :g l{m:‘ u 0 0 n n 0 0 0 0 Q 0 0 g g
i -
50 Udapur a7 2 0 0 0 0 0 0 15 ._6 ‘1223 L’;i 4 :
Total 9,103 123 112 Mz o 0 4 0 8,559

Source hitps degalshekt gov in

aboul blank

Scanned with ACE Scanner
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PRINTABLE FORMAT
Report Pnnted On 13/03/2024 12 01 35

J2 PM

".Habitations with any contamination including Arsenic are counted under 'Arsenic’ Column.
2.Habutations with any contamination including Fluoride and without Arsenic are counted under 'Fluorde' Column.

3 Habitalions with any contamination including Iron and without Arsenic and Fluoride are counted under ‘lron’ Column.

4.Habitations with any contamination including Salinity and without Arsenic,Fluoride and Iron are counted under 'Salinity' Column
5.Habitations with any contamination including Nitrate and without Arsenic, Fluoride, Iron and Salinity are counted under Nitrate' Column
6.Habitations with any contamination including Heavy Metal and without Arsenic, Fluoride, Iran, Salinity and Nitrate are counted under 'Hez

Metal’ Column
7. CWFPP Habs Habitations have been covered by CWPPs.

Scanned with ACE Scanner
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Government of Telangana
Mission Bhagiratha Department

(0]
Y
()

From To

G.Krupakar Reddy, B.E., The Regional Director,
Engineer-in-Chief, Central Ground Water Board,
Mission Bhagiratha, Southern Region,
Errumanzil, Hyd - 500082. GSI Post, Bandlaguda.
Hyderabad. Hyderabad - 500 068.

Lr.No. SLL / Hyd / Arsenic & Flouride/128/2024 Dt : 05.03.2024.
Sir,

Sub: SLL, Hyderabad - Presence of Arsenic & Fluoride in Ground Water
- Report submitted - Regarding.

Ref: F.No. T/30/CGWB/SR/CGWA/2022-23-357, Dated: 28.02.2024
from the Regional Director, Central Ground Water Board, Southern

Region, Hyderabad.
3 ¥k %k

Through the reference cited, this office was requested to furnish a
copy of the reply affidavit with regard to vulnerable locations of Arsenic
and flouride in ground water in the state duly furnishing remedial
measures taken or steps taken for providing assured alternate water
supply in the affected areas keeping in view of the NGT order.

In this regard, it is to inform that, the Government of Telangana has
taken up “Mission Bhagiratha” with an objective to provide safe drinking
water on sustainable basis to all the habitations with adequate quantity &
quality of water from the surface water sources (drawing raw water from
Reservoirs of Godavari and Krishna river basis) through FHTCs(Functional
Household Tap Connections) duly integrating the existing PWS/CPWS
Schemes. Through Mission Bhagiratha safe drinking water is being
supplied to the households duly conforming to IS 10500-2012 ( Test
reports enclosed).

Encl: As above.
Yours Sincerel

Calyp s pee- é)gwuy

Engineer-in-Chief,
MB, Hyderabad.
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Government of Telangana
State Level Water Quality Monitoring Laboratory
(Mission Bhagiratha Department)
Report on Chemical Analysis of Water (Drinking)

(Trace Elements Analysis Report Using 1CP OES Spectroscopy)

Sample Received from = WOM Consultant, Warangal District, Telangana State.
Date of Sample Collection : 2111072020
Date of Sample Submission s 23/1022020

P4

Date of Test Report:03/11/2020

Test report no: SLLACP/20-21/07

T T T
Location Al As Ba Be Bi (<] Co Cr Cu Ga K| Mn | Pb | Se v | Zn
Ne | panchayat | As He - W \
Permissible Limit as per 15]10500: 2012 010 020 on 070 - - 0,003 - 0.05 - D001 - - LA il.li 0.0 - llm
] 1 |Bhupalapalli |Gandi Magar |Gmdllharw‘rrlnlet 0.010 | 0.0069 | NI | 0083 | 0.026 | 0.026 Nil 0.018| 0.0080 | 0.008 | 0.018 | 0.0005 (0019 |5.0<| 0.008 \OM 0.0023 n,m\n.m
'l b
= 2 |enhupatapalli rGamﬁ Nagar |Gandi Nagar WTP Sump 0.009 | 0.00S1 | Ni | 0.056 | 0.028 | 0.024 Nil 0.016 | 0.0080 | 0.008 | 0.022 | 0.0002 EM‘I §.0<| 0.011 Fm 0.0022 0,069 | 0.020
)
3 3 |Bhupalapalii |Kol t | Kolampet WTP Sump 0.008 | 0,0052 | Ni# | 0.010 | 0.028 | 0.022 Nil 0.018 | 0.0055 | 0.004 | 0.020 | 0.0003 lo.m 50<| 0.008 |0.019 | 0.0034|0.117|0.018
T — T
4 4 |Bhupalapalli |Gull I‘ ilasagar WTP Sump 0012 | 00039 | Né | 0.016 | 0.026 | 0.024 il 0.016 | 0.0068 | 0.008 | 0.020 | 0.0002 {0.020 s,u‘lo,mz 0.019 | 0.0061 | 0.092 | 0.020
1 A ’l

Note:  The above said results are related only to the samples tested.

Page1ofl
.. End of the report ...

zol



821

(Mission Bhagiratha Department)

Government of Telangana
State Level Water Quality Monitoring Laboratory

Report on Chemical Analysis of Water (Drinking)

(Trace Elements Analysis Report Using ICP -OES Spectroscopy)
WOQM Consultant, Karimnagar District, Telangana State.

0170972020 Date of Test Report:07/09/2020
0340972020 \/' Test report no: SLL/JCP/20-21/06
Location [ Ae Al As Ba Be o o Fe Cu u b se | g 50 2n
- S ™ |Ramulu House| NIl 0118 Nil 0.076 Nl Nt 0001 | 0054 | 0002 | 0001 [0.002 |oo04 |oDO2 0205 2011
. |
IR | e
- Srchs  Gares :N'"“ N 0139 Nl 0.056 Nil Nl 0001 | 0055 | 0007 | ooot |oooz loo0os loooe 0279 3005
Pt
el | T
- wrens  Ganes ..:.,. LN 0154 il 0063 Nil Nl 0001 | D084 | oo0s | 0001 [oooz  [poos  jpoos 03w 300+
Nags |
[ T i 1
- ecne  Gees RN w | ozm N 0062 Ni Ni | ooov | 0127 | ooo® | 0001 |ooO2Z o004 (D004 0238 2009
teais |
& i | |
- e ":_“‘ :_;' N | oi1se | Nl 0054 N i o001 | oo | oooz | coo02 ;loom loooa  poox 28 2002
|
| Note e strir el feLulls @fe Teigteg OOly 10 TN sampies 1eited h
> =
Junior Water Analyst
Statw Lovel Laboratory
Fage 100 1 Hydler abad

1 rad of U nepint

42|
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Government of Telangana
State Level Water Quality Monitoring Laboratory

(Mission Bhagiratha Department)
Report on Chemical Analysis of Water (Drinking)
(Trace Elements Analysis Report Using ICP OES Spectroscopy)

Received from : WQM Consultant Mahabubnagar, Mahabubnagar District, Telangana State.

e 1

Date of Test Report:03/10/2020

Date of Sample Coliection = 30/09/2020
Date of Sample Submission : 01/10/2020 Test report no: SLL/ICP/008
| Z
" | Lab Ref Grama i - y
? Pb v
&.\nll ~o 1 Mandal panchayst i Location Ag Al As Ba Be Bi cd Co Cr Cu Ga Hg n K Mn Se In
Unite of measurement ppm ppm | ppm | ppm | ppm | ppm ppm | ppm | ppm | ppm | ppm ppm | ppm | ppm | ppm | ppm | ppm | ppm
Permissible Limit as per 1510500: 2012 010 | 020 | 000 | 070 - - 0.003 - 005 | 0.05 - 0.001 - - | &0 | oM |0001 ) - | 580
1 C416 |Kodair | Kodair At Gangula Raju House| 0.015 | 0.081 | Nil | 0.040 | 0.012 0.015 Ni | 0.015 | 0.014 | 0.005 | 0.019 |0.0005| 0.021 |3.00<| 0.008 | 0.002 |0.015]0.009|0.008
l At Sevakula
2 | C417 |Kodair Kodair 0.024 | 0.081 | Nil | 0.008 | 0.013 | 0.023 NIl | 0.012 | 0.010 | 0.008 | 0.018 |0.0006| 0.024 |3.00<| 0.012 | 0.002 |0.017|0.015|0.012
Venkataiah house
| |
3 €418 |Kodair | Kodair At Pejetti Raju house | 0.014 | 0.064 | N | 0.016 | 0.012 | 0.034 Nil |0.012| 0.007 | 0.003 | 0.020 [0.0005| 0.013 3.00<| 0.003 | 0.005 |0.024(0.017|0.011

The above said results are related only to the samples tested.

i

Pagelof1l

State Level Laboratory
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TEST REPORT
Government of Telangana
State Level Water Quality Monitoring Laboratory
(Mission Bhagiratha Department) Hyderabad
Report on Chemical Analysis of Water (Drinking)
(General Physico-Chemical Parameters)
AEE, Zaheerabad, Mwwmw,swm. Telangana. Test no: MB/SLL/Z3-24/131
1410212024 Dates of analysis : 14/02/2024 to 17/02/2024 uummm
Toul | Total | Yotal | Cacium [Magnesi Potassi A
PH@ | EC Dissalved | on as Chioride | Fluoride
Semplefocation [ Tursiany| 4@ | EC @ PR e, e B RAET lr-Fl ane li iprad ip
L *_'L.EE._J&“,_‘-ﬂ moth_| moie | mo | mome | mgtir | mght_|_motk
s 050 | ms-ay | - | isoodoon | pooeon | goosm | osaon | powon | maae | - = @0 | nern
Near Anganwadi * 01 770 | 63 412 180 160 " 35 17 0.09 104 11 u3 |-on
Near MPU School u/m [ 7.54 712 463 148 156 34 17 011 124 2.1 170 | 02
3 313¢ |Koheer |Gurujuwada Near MPP School 0 7.45 750 488 164 172 38 18 0.05 127 21 179 0.20
¢ | 3120 [koheer [Gur g Near Anganwadi 2 02 | 763 | 519 337 128 176 37 20 | oos 66 06 108 | 028
s | 3141 |Koheer |Picharagadi Near MPP School 03 749 | S60 368 164 160 34 18 | oos 84 0.7 9% 0.2
§ | 3142 |Koheer |Pic di Near Anganwadi 0 7.81 690 449 168 152 29 19 0.03 121 18 17 | o
E ] |Machireddypally |Near MPU School 0 7.44 711 462 184 176 32 P} 0.05 120 19 159 | ox
B 2122 |kphesr | Machireddypally |Near A B di1 0.2 7.23 667 434 168 144 7 18 0.03 120 15 147 023 0 :
s 1143 Koheer  Machireddypally |Near Anganwadi 2 [} 7.28 592 385 156 140 26 18 0.08 103 12 130 024 2 [
| 3166 |K |Sajj | Near Anganwadiz 0 757 | sa0 | 3s1 | 140 | 148 | 20 18 | oun | 83 06 | 13 | on [na 1900 |
1 | 2147 [Koheer  Digwal |Near MPU School 0.2 7.44 553 359 156 144 Pl 18 0.03 87 0.7 £ 024 | 210 | 20m1
12 3142 |koheer |Digwal Near Anganwadi 1 0 7.54 540 351 144 136 30 15 0.04 88 0.8 111 025 | 180 | 1180
3 2149 |koh |Digwal Near Ang 2 0 7.60 599 389 176 60 | 35 17 0.03 % 1.0 116 020 | 122 | 1943 =
% | 2150 |Koheer | Digwal Near Angnwadi 4 0 740 | 564 367 164 156 30 19 0.09 %0 09 13 | 024 | 88 | 2008 &l
15 | 2151 [koheer |Digwal Near Anganwadi 3 0.1 752 681 443 160 152 34 7 0.02 115 14 145 027 | 160 | 2681 dl
% | 3152 |koheer |Chinthalghat | Near MPUP school 0 7.23 708 460 152 164 £ 18 0.03 120 16 167 | 028 | 96 | 3039
7 | 315 [Koheer |Chinthalghat  |Nesr i 0 735 | 721 | 469 | 156 | 136 | 30 15 | 006 | 133 | 14 | 170 [ 023 | 200 1384
w | 3154 Kothur D [Near PP School UM 0 772 | 495 n 144 164 37 17 0.06 65 07 % | 02 | 84 | 17.8
" 3155 [Koh |Kathur D |Near MPP School T/M | 0.2 7.42 603 392 136 128 2 12 012 108 13 142 022 | 106 | 1926
26 | 315 |Koheer | Kothur D [Near Anganwadi | o 769 | 576 374 152 144 30 17 0.08 94 11 13 | 029 | 210 | 1979
2 | 3157 |Koheer kavel [Near Anganwadi 2 0 748 | 580 377 160 | 152 34 17 | om 93 09 | 19 | o023 | 180 | 1217 ]
22 | 3152 [noheer [kaveli Near Anganwadi 3 03 7.82 590 384 168 144 3 15 0.04 9% 10 102 | 024 | 128 | 3033
» | 3159 [Koheer |Badam pet Near di 0 | 73 | s» | In 172 | 164 37 17 | 003 [ 77 08 88 | 020 | 190 | 200m
2 | 3160 [koheer [Khanapur WP school 0 757 | 60 | 423 168 | 156 35 17 | 006 | 106 | 09 | 128 | ann [ 220 | 2189
* not covered under NABL
[Methods foliowad for pH-4500-He B, EC-2510 B, TOG Caicutatan bom FL mathed, Tosl Madness- 2340 € Catcan 3500 Ca B agrasaem 3500 My B, Alohnily - 2320 8, Chionds = 4500 - 0 11, Suiphate - 4500
_mew_‘m-m._:m-m-rgm-m-l--wmmnummnimnm_zm;m »
[NOTE The Vsiues ndicmed i Bracrers m e heager fow are Permetdia Linds of Drnkng Water Glondends s per 6 - 17500, 7017 ﬁ’/r
Wote: les are fested A sampling rs not done by the laboratory) E
[The above sad results are related only to the sample tested, Aok Chamial
The report shall not be reproduced except in full, without appiovel of the leburator State Level Laboratory
Pagenolofl
Section No: SLL/M s worise RO NG TRPO e e
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@}) WHTH Braferd 6, XV YaTd dR1, TEw e — 226001 @

@id : 34/ o)~ FRE / Rt : 22/03)24

\

| §,

BRI - qTe,

I} &7, Yolel Had, dacy—dl,

AR A o, TES |
fdva— New item appearing in Hindustan date 30.11.2023 titled “Arsenic found in groundwater in 25
States, Fluoride in 27 Sates: Gowvt.” @ W= ¥ |

7RIy,

SUYa fvas e, H -oa TR, Te 9T S, ARG WRER @ UF TR CGWA-
22/3/2024-CGWA-116, I 15.03.2024 T T=H TBY &A@ HE B, fTES R “Arsenic found in
groundwater in 25 States, fluoride in 27 States : Govt.” fa¥a W #To i'TF,fRI gid =g ey & yeferd
yov & RN & Frefofea sidsl @ Sude avm & Fdw g gy 8-

“4. As drinking water supply is responsibility of the State Government, this authority hereby
directs the State/UT under your jurisdiction to ensure Arsenic/Fluoride free water drinking supply to its
populace. Action (s) taken by the State in this regard may urgently be communicated to this Authority,
which should, inter-alia, include habitations affected by arsenic/fluoride in groundwater, habitations
already covered under safe/alternate water supply (including the number under Jal Jeewan Mission),
number of arsenic and fluoride free wells constructed, number of arsenic/fluoride removal plant
installed, in-situ remediation schemes (if any), awareness programmes etc. The information about
number of health cases reported due to consumption of arsenic/fluoride groundwater may also be
provided.”

FaT & & 6 S Sften Pem e @ smaa wew § SEEe e Wl s - aw
P W W Y W 31 I gifea @ @ @ 2| adim a% 3w erieA @ el W @
26537027 TX1. % ¥ 2,13,97071 (80.63%) BRI &1 o1 § Y€ WA 31 At GHRkaw I o g | sy
W W HiE fRERR, 2004 A TG W g Ta @) A few W @l @) Yoww dre @ fe 3@
T B 3 O B Al 90 @ NABL ERT I warTenen W e gfifed @ o 8 st
I, @8 PR, Fo¥e w@ W @) B REW 0104203 T 4w A
RIS / FNIgS ¥ WHIfdd USW @ 16 WUR] & 46 RAdM @uel @ 116 AUl @ GET imis R gRfe
a7 o | TeuvER FRivT @ve draTedl, Soffo W A (I gRT Se faea @vel @ @i
qoN %1 UEY Yawe A E ATeIed R YE Wud @) ITRf @ o1 W@} | T 4 |y @ 5
f 7R A GRS /TN ¥ g aee @ TRl @ Mis TR gEe I g |
Ao IRIGATER | .
Hagy
Sae
(R 7o )
T S ()
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Detail of Arsenic/Fluoride Affected Habitations as per IMIS,

Date: 01.04.2023

S.No. District No. of Blocks No. of Habitations
1 Ambedkar Nagar | 1
2 Azamgarh 3 3
3 Ballia 15 68
4 Bareilly 1 8
S Basti 3 5
6 Budaun 4 5
7 Bulandshahr 2 2
8 Chitrakoot 1 2
9 Ghazipur 2 2
10 |Hapur 1 1
11 Jhansi 2 2
12 |Kushi Nagar 2 3
13  |Maharajganj 1 1
14 Prayagraj 2 2
15  [Siddharth Nagar 2 2
16  |Sonbhadra 4 9

Total 46 116
i

23\
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‘ Format C17 A (IMIS)- List of QUaIfly Affected Habitations (as on 01/04/2023) o Rt
P T ; Bk Contamination (Quality
= i[}ismnc'( Block Panchayat Village Habitation Habitationld Parsmeter name)
;!. . : - 3 A 5 - Z B
L |Ambedkar Naga: Akbarput |Alligur Kodra |Allipur Kodra Khas 1142664 Flugride
: :"'“-‘“53'“ Matinganj Surhan !surnan Surhan 1221483 Fluoride
3 |Azamgath Sathiyaon Sural |Surai Surai 1218501 Fluoride
4 |Aramgarh Tarwan Chauki Ganjjor Chauki Ganjjor Chauki Ganjjor 1223025 Fluoride
S |Ballia Bairiya Durjanpur Hanuman Garh Hanuman Garh 1232768 Arsenic
1 ; Baitia Bairiya Vishunpura Vishanpura Vishanpura 1232871 Arsenic
7 |Ballia Bansdih Chandpur Chak Villum Shah Chak Vilium Sh!l'l_ 1233200 Arsenic
8 |Balkia Bansdih Kharguni Kharoun| Kharouni 1233247 Arsenic
S |Ballia Bansdih Khewsad Khewsad Khewsad 1233224 Arsenic
10 |Balhia Bansdin Kirtupur Kirtupur Kirtupur 1233251 Arsenic
11 |Ballia Beruarwari Shivrampur Shivrampur Shivrampur 1232903 Arsenic
12 [Balhe Chilkahar Budhau Budhau Budhau 1231424 Assenic
13 |Ballia Chilkahar Narachh [Narachh [Narachh 1231352 Arsenic
14 B;-ln_ Chilkahar Rampur rtampg rnumpur 1221485 Arsenic
15 |Ballia Dubhad Akhar Akhar Akhar 1222539 Arsenic
16 |Balliz Dubhad Akhar Akhar Baijnath Ka Chhaphra 1232534 Arsenic
17 |Baliia Dubhad Akhar Akhar Bari Mathia 1232535 Arsenic
18 [Ballia Dubhad Akhar Akhar Chhoti Mathia 1232537 Arsenic
19 |Baliia Dubhad Akhar Akchar Dada Ka Chhapara 1232333 Arsenic
| 20 |[Ballia Dubhad Akhar Akhar Mukti Pandet Ka Tola 1232532 Arsenic
21 |Ballia Dubhad Akhar Akhar Nai Bast Bullapur 1232538 Arsenic
22 |Ballia Dubhad Sahras Pali |Sahras Pall Sahras Pali 1232334 A i
23 |Ballia Garwar Baleji Baleji Baleji 1231567 Arsenic
24 |Baliia Hi gan]  |Ajorpur .Abrpur Ajo:pg_: 1232157 A i
25 |Ballia b gan| Barwan Barwan Harizan Basti 1232338 Arsenic
Mr\pur Urf mmpur Urf - ST P g
26 |Ballia i M akpur Mubarakpur Sarfuddinpur Urf Mubarakp 1232238 Arsenic
27 |Baliia Maniyar Bisunpura Taluka Maniyar _|Bisunpura Taluka Manlyar _|Bisunpura Taluka Manlyar 1230467 Arsenic
28 |Ballia Maniyar Jigirisar Ji r Ramgarh 1230673 Arsenic
Ara)jl English Bal Govind Araji English Bal Govind
| 29 |Ballia Murli Chhapra _ |Upadh Upadh_ Araji English Bal Govind 1233763 Fluoride
30 |Ballia Murli Chhapra _ |Bahuara Bahuara |Bahuara 1233782 Arsenic
31 |Ballia Murli Chhapra |Ibwahimabud Noabarar Ibarahimabad Noabarar  |Ibarahimabad Noabarar 1233705 Arsenic
32 |Ballia Murli Chhapra __|Rampur [Rampur [Rampur 1233665 Arsenic
33 |gallia Nagra |kaithi Khatimpur [Kaithi Khatimpur |aithi khatimpur 12295€7 Arsenic
34 |Baliia Nagra | | Kakri |kakri 1229524 Arsenic
35 |Balla Nagra |Rekuanasicpur |Rekusnasirpur |Rekuanasirpur 1229658 Arsenic
36 [Baliia Nagra |sanapati |sonapall Sonapali 1229666 Arsenic
37_|Ballia Nagra |supapali Supapall Supapali 1229601 Arsenic
38 _|Ballia Navenagar _|Esar Pithapatti Esar Pithapatti [Esar pithapatti 1229969 Arsenic
35 |Bailia Navanagar Gaji Pakad Gaji Pakad Gaj Pakad 1228945 Arsenic
40 |Ballia Navanagar Harsand Harsand Harsand 1329870 Arsenic
41 |Baliia Navanagar |Khatanga Math Ramgiri Khatanga Math Ramgiri |khatanga Math Ramgiri 1229973 Arsenic
42 |Ballia Navanagar Sisotar Divara Sisotar Diyara Gosai Pur 1129815 Arsenic
43 iﬁalha Navanagar Siwan Kala Siwan Kala Siwan Kala 1230017 Arsenic
44 |Bal$h Pandah Iﬁwi Gouri Gauri 1230362 Arsenic
45 |Ballia Fandah Khadasara |khadasara {khadasara 1230159 Arsenic
46 |Ballie {Rasra Amghat Amghat Amghat 1230983 Arsenic
47_|sallia |Rasra Amghat Sardilpur Sardilpur 1230985 Arsenic
48 |Ballia |Rasta Amhar Patti Uttar Amhar Patti Uttar Amhar Pattl Uttar 1231055 Arsenic
43 |Ballia FRasra Amhara Amhara Amhara 1230892 Arsenic
50 _|Ballis Rasra Baljalpur Baijalpur Baijalpur — 1230879 Arsenic
51 |Ballia Rasra Bastoura Bastoura Bastoura 1231022 Arsenic
52 |Ballia Rasra | Chandrvar Dougouli Chandrvar Dougouli Chandrvar Dougouli 1230748 A
53 _|Ballis Rasta Dehri Dehri Dehri 1231038 Assenic
54_|Ballia Rasra Jam Lam Jam 1230685 Arsenic
55 |Bailia Rasra Kop Kop Kop 1230885 Arsenic
56 _|Balfia Rasra ]erugut Mirzapur Mirzapur 1231011 Arsenic
57 |eallia Rasra |Motira Motirs Motira 1231041 Arsenic
53 |Ballia Rasra |Muded | Mudeda Aktahi 1231095 Arsenic
53 |Ballia Rasra Mustfabad Mustfabad Mustfabad 1230840 Arsenlec
60 |Ballia Rasra Naghar Naghar Naghar 1231106 Arsenic
€1 |Ballia Rasra Pachwar |Pachwar Pachwar 1230738 Arsenic
62 _|Ballia Rasra Rasra o Rasra Rasra_ 1230836 Arsenic
63 |Ballia Rasra Rohna Rohna Rohna 1230656 Arsanic
64 |Balha Rasra Roura Chawar Roura Chawar Roura Chawat 1231069 Arsenic
65 |Ballia Rasra Sultanpur Sultanpur Palani 1230720 Arsenic
66 |Ballia Rasra Sultanpur Sultanpur Sultanpur 1230723 Arsenic
67 |Ballia Rasra Sului 7. Pachwar Sului T. Pachwar Sului T, Pachwar 1230777 Arsenic
68 |Ballia Revati Dattzha Dattaha Kumar Ka Tola Urf Bahadurpur 1233534 Arsenic
55 |Ballia Revat Husenabad Husenabad Husenabad 1233474 Arsenic
70 |Ballia Revati Moon Chhapra Araji Mafi Moen Chhupra 1l [Araji Mafl Moon Chhupra | 1233464 Arsenic
71 |Ballia Revati Sighi Sighi |Singhi Purani Basti 1233499 Arsenic
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! =
£ it Block Ipanchayet Village Habitation Habitationid ﬁ.":'."m?;:::ﬁ«.{.?m
‘? 1 2 3 4 5 6 7 8
: 72 |Ballia Siar Bithua |Bithua Bithua 1229048 Arsenic
73 |Bareilly Mirgan; Bahroli Bahroli Eahroli 1043655 Arsenic
1 74 Bareilly Mirgan, Diwna Diwna Diwnz 1043684 Arsenic
75 |Bareilly Mirgan; Gahabars Karaura Karaurs 1043674 Arsenic
76 |Bareilly Mirgani Gora Loknathpur Mustakil _|Gora Loknathpur Mustakil |Gera Loknathpur Mustakil 1043664 Arsenic
77 _|Bareilly Mirganj Gulariya Gulariya Gularia 1043705 Arsenic
78 |Bareilly Mirgan) Kapoorgur Kapoorpur Kepoorpur 1043608 Arsenic
79 |Bareilly Mirgan; Shamashpur Shamashpur Shamashpur 1043615 Arsenic
80 |Bareilly Mirgan, Simaria Simaria Simaria 1043598 Arsenic
Bl |Basti Dubaulia Ram Nagar Ram Nagar Ram Nagar 1186778 Fluoride
82 |Bast Faras Ramp |Ahirauli Ahirauli Ahirauli 1185352 Arsenic
83 |Basti Paras Rampur Pitura Pitura Pritpur 1185104 Arsenic
B4 |Basti |Ramnagar Adampur Adampur Adamp 1184254 Arsenic
85 [Basti |Ramnagar Ahiraula Ahiraulia Ahiraulla 1184280 Arsenic
86 |Budaun Dahgavan {Maipur Tatera Mustahkam |Malpur Tatera Mustahkam |Malpur Tatera Mustakam 1041658 Arsenic
87 |Budaun Dahgavan Mailsai Yusufpur Mustah |Mds_a.1_ Yusufpur Mustahkam |M.Inl Yusufpur Mastahkam 1041570 Arsenic
88 |Budaun Sahaswan |shujatgan; 8ela l&lﬂm} Bela |sujaatgan] Bela 1041344 Arsenic
|_89_|Budaun Ujhani [khajuraca Pukhta Khajutara Pukhta |Khajurara Pukhta 1042099 Atsenic
90 |Budaun Usawan Kheda Kisan: Kham ixhua Kishni Kham Imra Kisni Kham 1042712 Flucride
91 |Bulandshahr Danpur Narayanpur Rasooipur Urf mraprm!&oolpur urf Narayanpur 1024462 Fluoride
52 |Bulandshahr Sikand d Bharana Bh Bharana 1023654 Fluoride
93 |Chitrakoot Pahari Asoh Asch Asoh 1099387 Flyoride
94_|Chitrakoot Pahari Khar Senda _|Khar Sends Loharan Purwa 1100187 Fluoride
95 |Gharipur JAKHANIA KHUDABAX PUR GANGAPUR YADAV BAST| 1247414 Fluoride
96 |Ghatlpur Saidpur Kanhaipur Ushraha Shahid Vi‘mr Yadav Ka Pura 1245973 Fluoride
97 |Hapur Simbhawali Muradpur Nizampur Agapur Sarai Agapur Saral 1023045 Fluoride
hansi |Bamaur Bilati Khet Bilati Khet Bilati Khet 1094570 Fluoride
95 |ihansi Gursrai Amali Tori Tori 1094791 Fluoride
100 |Kushi Nagar Hata |Parsauni Parsauni Khaas 1206147 Arsenic
Nebua
101 |Kushi Nagar Naurangiya Gulrihs Gulriha Khas 1203233 Arsenic
Nebua
| 102 |Kushi Nagar |Naurangiya |Pach Phera Pach Phera |khas 1203454 Arsenic
103 |Mmaharajgan) |aHuGHUL [HARAKHI HARAKH| HARAKHI KHAS 1195337 Arsenic
104 |Pravagraj Handiya [Mandar Mandar Dihava Mishran 1122969 Fluoride
105 |Prayagraj Holagarh Malapur |Mala) —Ewt;_nhi'u_rw_g 1116562 Flucride
106 |Siddharth Nager  [Barhni Chebaruwa |D|Ieh!Lm Debaruya Khas 1180287 Arsenic
107 |Siddharth Nagar Khuniyaon Navel Navel Dhordhan Deeh 1183431 Arsenic
108 [Sonbhadra {Babhani Khoto Mahuwa Khoto Mahuwa Khoto Mahuwa 1272302 Fluoride
109 |Sonbhad Babhani Pokhara Pokhara Pateri Tola 1272531 Fluoride
| 110 [Sonbhadra Duddhi - Am Amawar 1272402 Fluoride
111 [Sonbhadra Duddhi Dhuma Rampur Rampur 1272292 Fluoride
| 112 !Sonbhadia Duddhi Dumar Diha Dumar Diha Dumar Diha 1272384 Fluoride
113 |Sonbhadra Duddhi Dumhan Dumhan Dumhan 1272372 Fluoride
114 |Sonbhadra Ghorawal Ghuwas Ghuwas Ghuwash 1270429 Fluoride
115 |Sonbhadra Robertsgan) Pipari Lakhan Purwa Lakhan Purwa 1271489 Fluoride
116 |Sonbhadra fiobertsgan) Sidhi Kaina Sidhi Kalna Sidhi Kalna 1271384 Fluoride
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